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NATIONAL HUMAN
RIGHTS COMMISSION

NHRC issues notice to 5 States
over missing person cases

The National Human Rights Commission on
Friday issued notices to the Chief Secretaries and
Directors-General of Police of Bihar, Odisha,
Telangana, Maharashtra, and Rajasthan,
expressing concern over the growing number of
missing persons reported in these States. The
NHRC took cognisance of reports indicating that
Bihar has recorded 12,000 to 14,000 missing
persons cases annually since 2013; a significant
proportion of them involving children. Reports
suggest that only around two-thirds of the
missing children have been traced. The NHRC
has sought for steps already taken or proposed to
address the increasing number of missing
persons, particularly children.
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NHRC steps in, seeks reports on
missing children from 5 states

NARESH BISWANI

NEW DELHI: The National
Human Rights Commission
[{NHRC) has taken suo motu
cognisance of a media report
which highlighted the fact
that a huge number of cases of
missin rsons are pendin
in B:'J'l.fr.lfmajoril}' uF;' whur%
are children.

The media report states
that between 12,000 and
14,000 cases of missing per-
sons are registered every year
in the state of Bihar since
2013, However, only two-
thirds of the missing children
have been found so far.

The NHRC has observed
that “the matter is of serious
concern to the Commission”,
The contents of the media
report, if true, reveal serlous
violations of human rights.

Observed that “the
matter is of serious
concern to the
Commission”

The Commission is also con-
cerned about the fact that
even after taking various mea-

sres to deal with the issue of

missing persons, the num-
ber of such cases is increas-
ing while only a few cases are
being successiully solved”
According to the report,
based on data provided by
the National Crime Becords
Burean (NCRB), it was
observed that the highest
numbers of human traffick-
ing cases were registered in
Ordisha, Bihar, Telangana,
and Maharashtra. Among

these states, Odisha reported
the highest numbers of cases
related to the trafficking of
minor boys, followed by
Bihar. In the case of traffick-
ing of minor girls, the high-
est numbers of incidents were
reported in Rajasthan,

The media report, which
was released on March 9,
2026, also raised concerns
that some of these missing
children could be engaged in
illegal activities such as beg-
ging, child labour, prostitu-
ton, ele.

To address this issue, the
NHRC has directed the Chiel
Secretaries of Bihar, Odisha,
Telangana, Maharashtra and
Rajasthan, along with their
respective Directors General
of Police, o provide informa-
tion on this issue within two
weeks
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NHRC takes cognisance of
Gurugram wall collapse

CURMZRAM, MARCH 13
The Matioral Human Rights
Commission MWHRC) has
Ltaken sun motu mognisEnce
of reports regarding the col-
lapse of & wall &t an under-
congtruction  sHe  near
Bilaspur in Gurugram that
ednimed the lives of at least
2even workers and ket thee
others injured on Mamh &
Appording to reports, the
incident oocurred at 4 con-
gstruction site where a
sowage  tregtment  plant
{STP) was betnp built for on
uproming resdential proj-
el Seweral labourers wers
working ot the site when a
wnll suddenty collapsed,
trapping workers under the
debris. Authorities mitially
feared that around 10 work-

Secks report from
government within
two weeks

ers might have been trapped
followang the ncdent,
Takmg serious note of the
trugedy, the NHRC observed
that if the report s vwoere ace-
rote, the inddent rused sen-
ous concerns regarding the
human rights of the viciims,
partiulariy in melstion to
workplsce safoty and the
profection of labourers,
The Commission has
issued notices to the
Haryena Chiel Secretary
and the Gurugram Police
Commissoner, directing

them to submit o detailed
report within two weels.,

The repart has been sought
on the cument condition of
the mjured workers,
progress in the investigs-
tion, and the compengation
or refief provided to the fam-
ties of the deceased ns well
as to the injured abourers.

According  to  media
reports published on Moerch
10, several rescue sgencies
were enpaged in search and
rescue operastions after the
collapze, Teama from the
police, civil defence, fire
department and the State
Disaster Response Rorce
(SDRF) jointly corried out
operations to locate snd res-
cue workers trapped under
the rubble,
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Probe into cannon use
from historic fort

A probe has been ordered by the
National Human Rights Commission
(NHRC), and notice has been issued
tomultiple centraland state
govemment officials overa
complaint pertaining to “unsafe and
unauthorised” use of cannon on the
Archaeological Survey of India (ASI)-
protected historic Raisen Fort in
central MP's Raisen district. In the
complaint it has been alleged that
unauthorised and unsafeuse of the
cannon was taking placedaily at the
historic fort and vibrations and noise
from firing the cannon were
damaging the ancient structure. The
complainant alleged that videoson
social media showed individuals
making provocative statements.
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NHRC takes cognisance
of G’gram wall collapse

GURUGRAM, MARCH 13
The Mational Human Rights
Commission (WHRC) has
taken suo motu cognisance
of reports regarding the col-
lapse of a wall at an under-
construction  site  near
Bilaspur in Gurugram that
claimed the lives of at least
seven workers and left three
others injured on March 9.

Arcording to reports, the
incident occurred at a con-
struction site where a
sewape  treatment  plant
(STP) was being built for an
upeoming residential proj-
ect. Several labourers were
working at the site when a
wall suddenly collapsed,
trapping workers under the
debris. Authorities initially
feared that around 10 work-
ers might have been trapped
follewing the incident.

Taking serious note of the
tragedy, the NHEC observed
that if the reports were accu-
rate, the incident raised seri-
ous concerns regarding the
human rights of the victims,
particularly in relation to
workplace safety and the
protection of labourers.

The Commission has
issued notices to  the
Haryvana Chief Secretary
and the Gurugram Police
Commissioner, directing

them to submit a detailed
report within two weeks.
The report has been
sought on the current con-
dition of the injured work-
ers, progress in the investi-
gation, and the
compensation or relief pro-
vided to the families of the
deceased as well as to the
injured labourers. — TNS
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NATIONAL HUMAN
RIGHTS COMMISSION

NHRC seeks report from
govt on missing persons

POST NEWS NETWORK

Bhubaneswar, March 13: The
National Human Rights Com-
mission (NHRC) has taken suo
motu cognizance of reports,
highlighting the rising number
of missing persons, and poor re-
covery rates in several states,
including Odisha, and has
sought a detailed report from
the state government within
two weeks.

According to reports cited by
the commission, data from the
National Crime Records Bureau
(NCRB) indicates that Odisha
records one of the highest num-
bers of human trafficking cases
in the country. The state report-
edly tops the list for trafficking
of minor boys, followed by Bi-
har, In cases involving traffick-
ing of minor girls, Rajasthan has
reported the highest number.

Taking serious note of the
issue, the NHRC has issued
notices to the chief secretaries
and directors general of police
of five states—Odisha, Bihar,
Telangana, Maharashtra and
Rajasthan—seeking detailed
information on the situation.

The commission has asked
the Odisha government to sub-
mit a comprehensive report

outlining the steps taken or
proposed to tackle the increas-
ing number of missing persons,
particularly children. The re-
port is also expected to explain
measures being implemented
to prevent trafficking and im-
prove the tracing and rescue of
missing individuals.

The NHRC observed that if
the reports are accurate, the sit-
uation raises serious concerns
about human rights viclations,
Many missing children are sus-
pected to have been forced into
begging, child labour, prostitu-
tion and other illegal activities
by trafficking networks.

The commission has also di-

rected NCRB to provide the lat-
est statistical data on missing
persons and trafficking cases in
the five states within the same
two-week timeframe.

Human rights activists have
long expressed concern over
trafficking routes operating
through eastern India, with
Odisha often cited as a vulner-
able region due to migration,
poverty and cross-state traf-
ficking networks. The latest
action by the NHRC is expect-
ed to put renewed focus on the
issue and prompt stronger
coordination between law-en-
forcement agencies and child
protection authorities.
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NHRC issues notice to 5 States
OVeT Missing person cases

The National Human Rights Commission on
Friday issued notices to the Chief Secretaries and
Directors-General of Police of Bihar, Odisha,
Telangana, Maharashtra, and Rajasthan,
expressing concern over the growing number of
missing persons reported in these States. The
NHRC took cognisance of reports indicating that
Bihar has recorded 12,000 to 14,000 missing
persons cases annually since 2013; a significant
proportion of them involving children. Reports
suggest that only around two-thirds of the
missing children have been traced. The NHRC
has sought for steps already taken or proposed to
address the increasing number of missing
persons, particularly children.
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NHRC takes cognisance of 'increasing' number
of missing people, 'poor' record in tracing them

Press Trustof Indla
New Dethi, Mar 13

The NHRC on Friday said
it has taken cognisance of
a report that of the 12,000
14,000 missing persons’
cases registered every year
in Bihar since 2013, many of
whom are children, "barely
two-thirds of the missing
children were recovered”,
The data of the National
Crime Records Bureau
{NCRE) is believed to suggest
that the maximum cases of
human trafficking have been
registered in Odisha, Bihar,

Telangana and Maharashtra,
it said.

Therefore, the rights
panel has issued notices to
the chief secretaries and
director generals of police of
Bihar, Odisha, Telangana,
Maharashtra and Rajasthan,
seeking a detailed report in
two weeks, the rights panel
said.

Odisha tops the list of the
max imum number of minor
boys trafficking cases fol-
lowed by Bihar, the state-
ment said,

In the trafficking of m inor
girls, Rajasthan apparently

hasregistered the maximum
cases,

According to a media
report carried on March 9, it
is suspected that these chil
dren are foreed into begging,
child labour, prostitution
and other illegal activities,
it said.

The National Human
Rights Commission (NHRC)
has observed that the con-
tent of the news report, if
true, raises a serious issue
of human rights violations of
the victims. Ithasalsotaken
note of the reported concern
that despite various mea-

sures taken by states, "the
number of missing persons
is increasing”, and onky "a
few of them are traced”, the
statement said.

The report is expected to
include the steps taken or
proposed to be taken to deal
with the increasing number
of missing persons, especial
Iy children, the rights panel
said.

Further, the Commission
has sought the latest statisti-
cal data from the NCRB on
the status of missing persons
in these states within two
weeks,
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NHRC issues notice to 5 States
over missing person ¢ases

The National Human Rights Commission on
Friday issued notices to the Chief Secretaries and
Directors-General of Police of Bihar, Odisha,
Telangana, Maharashtra, and Rajasthan,
expressing concern over the growing number of
missing persons reported in these States. The
NHRC took cognisance of reports indicating that
Bihar has recorded 12,000 to 14,000 missing
persons cases annually since 2013; a significant
proportion of them involving children. Reports
suggest that only around two-thirds of the
missing children have been traced. The NHRC
has sought for steps already taken or proposed to
address the increasing number of missing
persons, particularly children.
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NHRC issues notice to 5 States
OvVer missing person cases

The National Human Rights Commission on
Friday issued notices to the Chief Secretaries and
Directors-General of Police of Bihar, Odisha,
Telangana, Maharashtra, and Rajasthan,
expressing concern over the growing number of
missing persons reported in these States. The
NHRC took cognisance of reports indicating that
Bihar has recorded 12,000 to 14,000 missing
persons cases annually since 2013; a significant
proportion of them involving children. Reports
suggest that only around two-thirds of the
missing children have been traced. The NHRC
has sought for steps already taken or proposed to
address the increasing number of missing
persons, particularly children.
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Hindalco hosts National Human
Rights Conference in Bhubaneswar

EXPRESS NEWS SERVICE
ﬁJEIIJha;Bv_.m

HINDALCO Industries Limit-
ed on Friday organised a no-
tional-level Human Rights
Sensitization Conference in
Bhubaneswar, bringing to-
gether policymakers, jurists,
corporate leaders and civil so-
ciety representatives from
across the country for delib-
erations on rights-based de-
yvelopment and ethical
PUVET A0S,

The conference, held at the
Mayfair Convention in col-
laboration with Human
Rights Front, aimed to bring
together diverse stakeholders
to build a common and dee per
understanding of human
rights standards across
industries.

The inaugural session fea-
tured member of the National

Human Rights Commission
(WHRC) Dr Justice Bidyut
Ranjan Sarangi, former chair-
personof the Odisha Human
Rights Commission Justice
Bimala Prasad Das, former
member of OHRC Asim Am-
itabh Das, vice-chancellor of
Maa Manikeswari University,
Ealahandi Nibedita Nath,
chief human resources of-
ficer of Hindaleo Industries
Limited Samik Basu, senior
vice-president VR Shankar
and president HR TM
Prakash.

Delivering the kevnote ad-
dress, Basu said, “At Hindal-
co, respect for human rights
is fundamental to how we op-
erate. Anchored inour values
of Integrity, Commitment and
Seamlessness, we remain ded-
icated to building safe, inclu-
sive and responsible work-
places. Safety and well' being

lie at the core of our people
philosophy, and this confer-
ence reinforces our belief that
sustainahle growth is only
possible when dignity and
care forevery individual guide
every decision,” he said.

The econference featured
three thematic panel discus-
sions addressing key human
rights iszues. The first panel
disenssion focused on ‘Rights-
Based Development: Advanc-
ing Equity, Inclusion and In-
stitutional Accountability’

The second examined ‘Cor-
porate Responsibility and
E&G, focusing on ethical busi-
ness practices and complianoe
with national and global hu-
man rights standards.

The final panel addressed
‘Labour Codes and Human
Rights: Balaneing Ease of Do-
ing Business with Worker
Protection’.
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NHRC issues notice to 5 States
OVeT Missing person cases

The National Human Rights Commission on
Friday issued notices to the Chief Secretaries and
Directors-General of Police of Bihar, Odisha,
Telangana, Maharashtra, and Rajasthan,
expressing concern over the growing number of
missing persons reported in these States. The
NHRC took cognisance of reports indicating that
Bihar has recorded 12,000 to 14,000 missing
persons cases annually since 2013; a significant
proportion of them involving children. Reports
suggest that only around two-thirds of the
missing children have been traced. The NHRC
has sought for steps already taken or proposed to
address the increasing number of missing
persons, particularly children.
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NHRC issues notice to 5 States
OvVer Missing person cases

The National Human Rights Commission on
Friday issued notices to the Chief Secretaries and
Directors-General of Police of Bihar, Odisha,
Telangana, Maharashtra, and Rajasthan,
expressing concern over the growing number of
missing persons reported in these States. The
NHRC took cognisance of reports indicating that
Bihar has recorded 12,000 to 14,000 missing
persons cases annually since 2013; a significant
proportion of them involving children. Reports
suggest that only around two-thirds of the
missing children have been traced. The NHRC
has sought for steps already taken or proposed to
address the increasing number of missing
persons, particularly children.
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NHRC issues notice to 5 States
Over missing person cases

The National Human Rights Commission on
Friday issued notices to the Chief Secretaries and
Directors-General of Police of Bihar, Odisha,
Telangana, Maharashtra, and Rajasthan,
expressing concern over the growing number of
missing persons reported in these States. The
NHRC took cognisance of reports indicating that
Bihar has recorded 12,000 to 14,000 missing
persons cases annually since 2013; a significant
proportion of them involving children. Reports
suggest that only around two-thirds of the
missing children have been traced. The NHRC
has sought for steps already taken or proposed to
address the increasing number of missing
persons, particularly children.
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Human trafficking: Odisha among 5 states to get NHRC notice

TNN | Mar 14, 2026, 12.44 AM IST

Bhubaneswar: Taking a suo motu cognisance of media reports highlighting a rise in trafficking and missing
person cases, National Human Rights Commission (NHRC) has issued notices to the chief secretaries and directors
general of police of five states, including Odisha — which topped the list for trafficking from 2021 to 2023 —
seeking a detailed report within two weeks.

According to National Crime Records Bureau (NCRB) data of 2023 — released on Sept 30 last year — the highest
number of human trafficking cases was reported in Odisha, followed by Bihar, Telangana, Maharashtra and
Rajasthan. Odisha recorded the highest number of human trafficking cases — especially involving minor boys —
in the country in 2023, when a total of 1,305 people were trafficked from the state.

Odisha topped the human trafficking chart for three consecutive years, with 1,120 trafficking victims in 2022 and
1,475 in 2021.

In cases involving minor girls, Rajasthan reported the highest number.

The NHRC, in a release on Friday said the report should include steps taken and proposed to address the rising
number of missing people, particularly children. It also sought the latest NCRB statistical data on the status of
missing people in these states.

“Despite various measures taken by states, the number of missing persons is increasing and only a few of them
are traced,” the commission said, adding there is suspicion that many of the trafficked children are being forced
into begging, child labour, prostitution and other illegal activities.
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Transgender board: NHRC seeks report

TNN | Mar 14, 2026, 12.30 AM IST

Patna: The National Human Rights Commission (NHRC) has taken cognisance of a complaint alleging systemic
discrimination by the Bihar govt against the transgender community following the state’s failure to operationalise
the Bihar State Transgender Welfare Board.

Acting vice chairperson of the board Rajan Singh said, “Despite the board's formation six months ago, the body
remains non-functional and leaves the community without administrative representation.”

According to the NHRC case file, “The complainant alleges that the Bihar government formed the Bihar State
Transgender Welfare Board on Aug 8, 2025, but since then, members have not been given office space and their
post has been declared ‘without salary’, leading to discrimination.”

The file further notes that as a result of these conditions, “many transgender community complaints remain
unregistered” and police protection and support during district-level public hearings are also not provided.

“The NHRC informed the Bihar State Human Rights Commission regarding this issue,” Singh said. “Additionally,
the Bihar govt and the principal secretary of the social welfare department were asked to give a report to the
NHRC on the matter within six weeks,” he added.

The transgender community in Bihar, which has an estimated population of over two lakh, remains largely
unregistered.

Singh accused the govt of forming the board prior to elections to secure the support of the vote bank. “The state
govt is discriminating against us,” Singh said. “The social welfare department declared our positions unpaid. If we
aren't provided with a salary or an office, how are we expected to work? This is unconstitutional,” he added.
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NHRC takes suo motu cognizance of rising missing persons cases; Odisha among states flagged for high human
trafficking incidents

The NHRC of India has taken suo motu cognizance of reports highlighting a rising number of missing persons and
the poor rate of tracing them, with Odisha emerging as one of the states with a high number of human trafficking
cases.

Vikash Sharma

14 Mar 2026 08:26 IST

The National Human Rights Commission (NHRC) of India has taken suo motu cognizance of reports highlighting a
rising number of missing persons and the poor rate of tracing them, with Odisha emerging as one of the states
with a high number of human trafficking cases. The Commission has issued notices to the Chief Secretaries and
Directors General of Police (DGPs) of Odisha, Bihar, Telanrgana, Marharrashtra and Rajasthan, seeking a detailed
report within two weeks on the issue.

According to the NHRC, the action follows a media report published on March 9, 2026, which highlighted concerns
regarding the increasing number of missing persons cases in several states. The report cited National Crime
Records Bureau (NCRB) data indicating that the highest number of human trafficking cases have been registered
in Odisha, Bihar, Telangana and Maharashtra.

Among these, Odisha tops the list in cases related to the trafficking of minor boys, followed by Bihar. In the case of
trafficking of minor girls, Rajasthan has recorded the highest number of cases, according to the report.

The NHRC also referred to data indicating that Bihar has been registering between 12,000 and 14,000 missing
person cases every year since 2013, many of them involving children. However, barely two-thirds of the missing
children in the state have reportedly been traced. The Commission noted that if the contents of the report are
accurate, the situation raises serious concerns about potential human rights violations involving vulnerable
victims, particularly children.

The Commission has further observed that despite various measures taken by state governments, the number of
missing persons continues to rise while the tracing rate remains inadequate. It has therefore sought detailed
reports from the five states on the steps taken or proposed to address the increasing number of missing persons,
especially children.

In addition, the NHRC has asked the National Crime Records Bureau to provide the latest statistical data on the
status of missing persons in Odisha, Bihar, Telangana, Maharashtra and Rajasthan within two weeks.

The media report cited by the Commission also raised concerns that many missing children are suspected to be
forced into begging, child labour, prostitution and other illegal activities, highlighting the seriousness of the issue
and the need for stronger preventive and investigative measures.

The NHRC stated that it will review the responses from the states and the NCRB once the reports are submitted.
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Forced to carry a body: NHRC demands report on shocking incident of man carrying stillborn child; Questions
raised over hospital negligence

| B Sridhar | TNN | Mar 14, 2026, 00:02 IST

Jamshedpur: The National Human Rights Commission (NHRC) has sought a detailed report from West Singhbhum
deputy commissioner and state health secretary into the March 7 incident where a man was forced to carry the
body of his stillborn child away in a box for last rites after the staff of Chakradharpur subdivisional hospital
allegedly denied him an ambulance.

A statement issued by the PIB on Friday said the NHRC has taken a suo motu cognisance of the incident and
asked the DC and secretary to file the report within two weeks.

According to reports, Ramkrishna Hembram, of Bangarasai village, admitted his pregnant wife, Rita Tiriya, 28, to
the hospital on March 5.

Hospital officials said that during check-up on Saturday, staff could not detect foetal heartbeat, and referred Rita
for an ultrasound. Before the procedure could be completed, she began to experience labour pain and delivered a
stillborn baby.

Hembram claimed that he sought an ambulance to transport the baby’s body to his home, about 12 km away, but
officials did not approve his request. As the ward boys allegedly insisted to promptly remove the body, he
arranged a discarded cardboard box from the hospital premises. Hembram put the body in the box, packed itin a
grocery bag and returned home in an e-rickshaw.
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NHRC steps in, seeks reports on missing children from 5 states

BY Naresh Biswani14 Mar 2026 12:55 AM

NEW DELHI: The National Human Rights Commission (NHRC) has taken suo motu cognisance of a media report
which highlighted the fact that a huge number of cases of missing persons are pending in Bihar, a majority of
whom are children. The media report states that between 12,000 and 14,000 cases of missing persons are
registered every year in the state of Bihar since 2013. However, only two-thirds of the missing children have been
found so far.

The NHRC has observed that “the matter is of serious concern to the Commission”. The contents of the media
report, if true, reveal serious violations of human rights. The Commission is also concerned about the fact that
even after taking various measures to deal with the issue of missing persons, the number of such cases is
increasing while only a few cases are being successfully solved.”

According to the report, based on data provided by the National Crime Records Bureau (NCRB), it was observed
that the highest numbers of human trafficking cases were registered in Odisha, Bihar, Telangana, and
Maharashtra. Among these states, Odisha reported the highest numbers of cases related to the trafficking of
minor boys, followed by Bihar. In the case of trafficking of minor girls, the highest numbers of incidents were
reported in Rajasthan.

The media report, which was released on March 9, 2026, also raised concerns that some of these missing children
could be engaged in illegal activities such as begging, child labour, prostitution, etc.

To address this issue, the NHRC has directed the Chief Secretaries of Bihar, Odisha, Telangana, Maharashtra and
Rajasthan, along with their respective Directors General of Police, to provide information on this issue within two
weeks.
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NHRC takes cognisance of Gurugram wall collapse that killed 7 workers

Seeks detailed report from government within two weeks

Tribune News Service

Gurugram, Updated At : 02:45 AM Mar 14, 2026 IST

The National Human Rights Commission (NHRC) has taken suo motu cognisance of reports regarding the collapse
of a wall at an under-construction site near Bilaspur in Gurugram that claimed the lives of at least seven workers
and left three others injured on March 9.

According to reports, the incident occurred at a construction site where a sewage treatment plant (STP) was being
built for an upcoming residential project. Several labourers were working at the site when a wall suddenly
collapsed, trapping workers under the debris. Authorities initially feared that around 10 workers might have been
trapped following the incident.

Taking serious note of the tragedy, the NHRC observed that if the reports were accurate, the incident raised
serious concerns regarding the human rights of the victims, particularly in relation to workplace safety and the
protection of labourers.

The Commission has issued notices to the Haryana Chief Secretary and the Gurugram Police Commissioner,
directing them to submit a detailed report within two weeks.

The report has been sought on the current condition of the injured workers, progress in the investigation, and the
compensation or relief provided to the families of the deceased as well as to the injured labourers.

According to media reports published on March 10, several rescue agencies were engaged in search and rescue
operations after the collapse. Teams from the police, civil defence, fire department and the State Disaster
Response Force (SDRF) jointly carried out operations to locate and rescue workers trapped under the rubble.

The incident has also raised concerns about construction site safety standards in Gurugram, a rapidly growing
urban centre witnessing extensive residential and infrastructure development.
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NHRC takes cognisance of ‘increasing’ number of missing people, ‘poor’ record in tracing them

By Daily Excelsior - March 14, 2026

NEW DELHI, Mar 13 : The NHRC on Friday said it has taken cognisance of a report that of the 12,000-14,000
missing persons’ cases registered every year in Bihar since 2013, many of whom are children, “barely two-thirds of
the missing children were recovered”.

The data of the National Crime Records Bureau (NCRB) is believed to suggest that the maximum cases of human
trafficking have been registered in Odisha, Bihar, Telangana and Maharashtra, it said.

Therefore, the rights panel has issued notices to the chief secretaries and director generals of police of Bihar,
Odisha, Telangana, Maharashtra and Rajasthan, seeking a detailed report in two weeks, the rights panel said.
Odisha tops the list of the maximum number of minor boys trafficking cases followed by Bihar, the statement said.
In the trafficking of minor girls, Rajasthan apparently has registered the maximum cases.

According to a media report carried on March 9, it is suspected that these children are forced into begging, child
labour, prostitution and other illegal activities, it said.

The National Human Rights Commission (NHRC) has observed that the content of the news report, if true, raises a
serious issue of human rights violations of the victims. It has also taken note of the reported concern that despite
various measures taken by states, “the number of missing persons is increasing”, and only “a few of them are
traced”, the statement said.

The report is expected to include the steps taken or proposed to be taken to deal with the increasing number of
missing persons, especially children, the rights panel said.

Further, the Commission has sought the latest statistical data from the NCRB on the status of missing persons in
these states within two weeks. (PTI)
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Jharkhand tragedy: Infant dies, father left to carry baby's body in box, NHRC steps in

Bavana Guntha

March 14, 2026

In a heartrending incident that has shaken public conscience, the father of a newborn in West Singhbhum,
Jharkhand, was forced to carry his child's lifeless body in a cardboard box after the local hospital denied an
ambulance.

The National Human Rights Commission (NHRC), India, has taken suo motu cognizance of the tragedy at
Chakradharpur Sub-Divisional Hospital , where lack of adequate care reportedly contributed to the infant's death.
According to media reports, the hospital staff not only failed to provide necessary support during pre- and post-
delivery care but also allegedly forced the family to remove the newborn’s body from hospital premises.

The incident, which took place on 7th March 2026, highlights a serious violation of human rights , prompting the
NHRC to issue notices to the Secretary, Department of Health, Medical Education & Family Welfare, Ranchi, and
the Deputy Commissioner, West Singhbhum , seeking a detailed report within two weeks.

The Commission stated that if the reports are true, the lack of basic medical assistance and ambulance services
reflects a grave negligence that warrants immediate investigation. The NHRC's move underscores the urgent need
for accountability and improvements in maternal and infant healthcare in rural areas.

Local authorities are expected to submit a comprehensive explanation regarding the circumstances that led to
this tragedy, including why the family was denied an ambulance and the steps the hospital took, or failed to take,
to ensure the safety of the mother and child.

This case has ignited widespread concern across Jharkhand and beyond, with public calls for stricter monitoring of
healthcare facilities and better emergency response systems. Human rights advocates insist that such lapses
should never happen again , emphasizing the essential role of government oversight in protecting the most

vulnerable.


https://tmv.in/article/jharkhand-tragedy-infant-dies-father-left-to-carry-babys-body-in-box-nhrc-steps-in-date=2026-03-14
https://tmv.in/article/jharkhand-tragedy-infant-dies-father-left-to-carry-babys-body-in-box-nhrc-steps-in-date=2026-03-14

Greater Kashmir, Online News, 14/03/2026

NATIONAL HUMAN

RIGHTS COMMISSION

Source: https://www.greaterkashmir.com/national/nhrc-takes-cognisance-
of-increasing-number-of-missing-people-poor-record-in-tracing-them/

NHRC takes cognisance of ‘increasing’ number of missing people, ‘poor’ record in tracing them

The data of the National Crime Records Bureau (NCRB) is believed to suggest that the maximum cases of human
trafficking have been registered in Odisha, Bihar, Telangana and Maharashtra, it said

PTI

March 13, 2026 11:55 pm

New Delhi, Mar 13: The NHRC on Friday said it has taken cognisance of a report that of the 12,000-14,000 missing
persons' cases registered every year in Bihar since 2013, many of whom are children, “barely two-thirds of the
missing children were recovered".

The data of the National Crime Records Bureau (NCRB) is believed to suggest that the maximum cases of human
trafficking have been registered in Odisha, Bihar, Telangana and Maharashtra, it said.

Therefore, the rights panel has issued notices to the chief secretaries and director generals of police of Bihar,
Odisha, Telangana, Maharashtra and Rajasthan, seeking a detailed report in two weeks, the rights panel said.
Odisha tops the list of the maximum number of minor boys trafficking cases followed by Bihar, the statement said.
In the trafficking of minor girls, Rajasthan apparently has registered the maximum cases.

According to a media report carried on March 9, it is suspected that these children are forced into begging, child
labour, prostitution and other illegal activities, it said.

The National Human Rights Commission (NHRC) has observed that the content of the news report, if true, raises a
serious issue of human rights violations of the victims. It has also taken note of the reported concern that despite
various measures taken by states, “the number of missing persons is increasing”, and only “a few of them are
traced”, the statement said.

The report is expected to include the steps taken or proposed to be taken to deal with the increasing number of
missing persons, especially children, the rights panel said.

Further, the Commission has sought the latest statistical data from the NCRB on the status of missing persons in
these states within
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NHRC, India takes suo motu cognizance of the reported physical assault of a woman from Manipur by a group of
boys after she objected to their lewd and racial abuse in Malviya Nagar area of South Delhi

Press release

National Human Rights Commission

New Delhi: 13th March 2026

NHRC, India takes suo motu cognizance of the reported physical assault of a woman from Manipur by a group of
boys after she objected to their lewd and racial abuse in Malviya Nagar area of South Delhi

Issues notice to the Delhi Police Commissioner, calling for a detailed report on the matter within two weeks

The report expected to include the status of health of victim and investigation

The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report that a
woman from Manipur was physically assaulted when she objected to lewd and racial abuse by a group of boys in
the Malviya Nagar area of South Delhi. Reportedly, the incident happened on 8th March 2026.

The Commission has observed that the contents of the news report, if true, raise a serious issue of violation of
human rights of the victim. Therefore, it has issued a notice to the Delhi Police Commissioner, calling for a
detailed report on the matter within two weeks. It is expected to include the status of the victim's health and the
investigation.

According to the media report, carried on 10th March 2026, the incident occurred when the victim was taking

pictures with her friend at a park in the area.
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NHRC, India takes suo motu cognizance of the reported increasing number of missing people and the poor record
in tracing them

Press release

National Human Rights Commission

New Delhi: 13th March 2026

NHRC, India takes suo motu cognizance of the reported increasing number of missing people and the poor record
in tracing them

Reportedly, maximum cases of human trafficking registered in Odisha, Bihar, Telangana, Rajasthan and
Maharashtra

Issues notices to Chief Secretaries and DGPs of Bihar, Odisha, Telangana, Maharashtra and Rajasthan, calling for a
detailed report on the matter within two weeks

The Commission also asks NCRB to provide the latest status of missing persons in these five states

The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report that of
the 12,000 to 14,000 missing person cases registered every year in Bihar since 2013, many of which are children,
barely two-thirds of the missing children were recovered. Reportedly, the data of National Crime Records Bureau
(NCRB) suggests that maximum cases of human trafficking have been registered in Odisha, Bihar, Telangana and
Maharashtra. Odisha tops the list of maximum number of minor boys trafficking cases followed by Bihar.
Reportedly, in trafficking of minor girls, Rajasthan has registered maximum cases. According to the media report,
carried on 9th March 2026, it is suspected that these children are forced into begging, child labour, prostitution
and other illegal activities.

The Commission has observed that the contents of the news report, if true, raise a serious issue of human rights
violations of the victims. It has also taken note of the reported concerns that despite various measures taken by
states, the number of missing persons is increasing and a few of them are traced. Therefore, it has issued notices
to the Chief Secretaries and Director Generals of Police of Bihar, Odisha, Telangana, Maharashtra and Rajasthan,
calling for a detailed report on the matter within two weeks.

The report is expected to include the steps taken/ proposed to deal with the increasing number of missing
persons, especially children. Further, the Commission has sought the latest statistical data from the NCRB on the

status of missing persons in these states within two weeks.
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NHRC, India takes suo motu cognizance of the reported death of seven workers and injuries to three others in a
wall collapse at an under-construction site near the Bilaspur area of Gurugram, Haryana

Press release

National Human Rights Commission

New Delhi: 13th March 2026

NHRC, India takes suo motu cognizance of the reported death of seven workers and injuries to three others in a
wall collapse at an under-construction site near the Bilaspur area of Gurugram, Haryana

Issues notices to the state Chief Secretary and the Police Commissioner, Gurugram, calling for a detailed report on
the matter within two weeks

The report expected to include the status of health of the injured persons, investigation, as well as compensation,
if any, provided to the NoK of the deceased and the injured persons

The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report that at
least seven workers died and three others were injured when a wall collapsed at an under-construction site near
the Bilaspur area of Gurugram, Haryana on 9th March 2026. Reportedly, around ten more workers were feared
trapped under the debris. The incident occurred at the site where a sewage treatment plant for an upcoming
residential project is being constructed.

The Commission has observed that the contents of the news report, if true, raise a serious issue of human rights
violations of the victims. Therefore, it has issued notices to the state Chief Secretary and the Police Commissioner,
Gurugram, calling for a detailed report on the matter within two weeks. The report is expected to include the
status of health of the injured persons, investigation as well as compensation, if any, provided to the NoK of the
deceased and the injured persons.

According to the media report, carried on 10th March 2026, the police as well as other agencies including the civil
defence teams, rescue workers, fire fighters and personnel from the State Disaster Response Force were

searching for the trapped workers under the debris.
*kkkk


https://nhrc.nic.in/media/press-release/nhrc,-india-takes-suo-motu-cognizance-of-the-reported-death-of-seven-workers-and-injuries-to-three-others-in-a-wall-collapse-at-an-under-construction-site-near-the-bilaspur-area-of-gurugram,-haryana
https://nhrc.nic.in/media/press-release/nhrc,-india-takes-suo-motu-cognizance-of-the-reported-death-of-seven-workers-and-injuries-to-three-others-in-a-wall-collapse-at-an-under-construction-site-near-the-bilaspur-area-of-gurugram,-haryana
https://nhrc.nic.in/media/press-release/nhrc,-india-takes-suo-motu-cognizance-of-the-reported-death-of-seven-workers-and-injuries-to-three-others-in-a-wall-collapse-at-an-under-construction-site-near-the-bilaspur-area-of-gurugram,-haryana
https://nhrc.nic.in/media/press-release/nhrc,-india-takes-suo-motu-cognizance-of-the-reported-death-of-seven-workers-and-injuries-to-three-others-in-a-wall-collapse-at-an-under-construction-site-near-the-bilaspur-area-of-gurugram,-haryana

NHRC.NIC, Online News, 14/03/2026

NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://nhrc.nic.in/media/press-release/nhrc,-india-takes-suo-
motu-cognizance-of-the-reported-death-of-a-newborn-due-to-negligence-
by-the-staff-of-chakradharpur-sub-divisional-hospital-in-west-singhbhum-
district,-jharkhand

NHRC, India takes suo motu cognizance of the reported death of a newborn due to negligence by the staff of
Chakradharpur Sub-Divisional Hospital in West Singhbhum district, Jharkhand

Press release

National Human Rights Commission

New Delhi: 13th March 2026

NHRC, India takes suo motu cognizance of the reported death of a newborn due to negligence by the staff of
Chakradharpur Sub-Divisional Hospital in West Singhbhum district, Jharkhand

Reportedly, the father forced to carry the infant's body in a cardboard box to the village after denial of ambulance
Issues notices to Secretary, Department of Health, Medical Education & Family Welfare, Ranchi and Deputy
Commissioner, West Singhbhum, Jharkhand, calling for a detailed report on the matter within two weeks

The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report that the
lack of proper medical care for the mother and her baby during pre and post-delivery led to the death of her
newborn at Chakradharpur Sub-Divisional Hospital in West Singhbhum district of Jharkhand. Reportedly, the
father was forced to carry the infant’s body in a cardboard box to Bangrasai village after being denied an
ambulance by the hospital on 7th March 2026.

The Commission has observed that the contents of the news report, if true, raise a serious issue of violation of the
human rights of the victim. Therefore, it has issued notices to the Secretary, Department of Health, Medical
Education & Family Welfare, Ranchi and Deputy Commissioner, West Singhbhum, Jharkhand, calling for a detailed
report on the matter within two weeks.

According to the media report, carried on 9th March 2026, the hospital staff forced the family to remove the body

of the deceased baby from the hospital and refused to provide any assistance.
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NHRC issues notice to Delhi Police Commissioner over physical assault & racial abuse of woman

News On AIR | March 13, 2026 4:33 PM

The National Human Rights Commission (NHRC) has issued a notice to the Delhi Police Commissioner over the
reported physical assault and racial abuse of a woman from Manipur by a group of boys in the Malviya Nagar area
of South Delhi. Taking suo motu cognisance of a media report, the NHRC has asked for a detailed report on the
matter within two weeks. According to the media report carried on the 10th of this month, the incident occurred
when the victim was taking pictures with her friend at a park in the area. The commission has observed that if the
contents of the news report are true, it raises a serious issue of violation of the human rights of the victim.
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NHRC Seeks Report on Missing Persons; Odisha Tops in Minor Boys Trafficking Cases

by Yajati Rout | March 13, 2026 in Odisha

Reading Time: 1 min read

The National Human Rights Commission (NHRC) has taken suo motu cognisance of alarming reports highlighting
a sharp rise in missing persons cases across India, with Odisha emerging as a major hotspot for human
trafficking, particularly involving minor boys.

According to a media report cited by the NHRC, Odisha leads the country in registered cases of trafficking of
minor boys, followed closely by Bihar. The National Crime Records Bureau (NCRB) data points to Odisha, Bihar,
Telangana, Maharashtra, and Rajasthan as the states recording the highest numbers of human trafficking
incidents overall. In cases involving minor girls, Rajasthan tops the list.

The Commission expressed grave concern over the increasing number of missing persons—many of them
children—and the reportedly poor success rate in tracing and recovering them. In Bihar alone, between 12,000
and 14,000 missing person cases have been registered annually since 2013, with many involving children; yet only
about two-thirds are recovered. Similar patterns are feared in other high-risk states, including Odisha, where
vulnerable children are suspected of being forced into begging, child labour, prostitution, and other exploitative
illegal activities.

Describing these as serious human rights violations, the NHRC has issued formal notices to the Chief Secretaries
and Directors General of Police (DGPs) of Bihar, Odisha, Telangana, Maharashtra, and Rajasthan. The authorities
have been directed to submit a detailed report within two weeks, outlining:

- Steps already taken and those proposed to address the rising cases of missing persons, especially children.

- Measures to curb human trafficking networks.

- Progress on tracing and rehabilitating victims.

The Commission has also sought the latest statistical data directly from the NCRB on the status of missing
persons in these five states within the same two-week period.


https://pragativadi.com/nhrc-flags-odisha-in-child-trafficking-concerns/
https://pragativadi.com/nhrc-flags-odisha-in-child-trafficking-concerns/

Northeast Live, Online News, 14/03/2026

NATIONAL HUMAN

RIGHTS COMMISSION

Source: https://northeastlivetv.com/around-ne/manipur/nhrc-takes-suo-
motu-cognizance-of-assault-on-manipuri-woman-in-south-delhi-seeks-
report-in-two-weeks/

NHRC Takes Suo Motu Cognizance of Assault on Manipuri Woman in South Delhi, Seeks Report in Two Weeks

Northeast Live Digital Desk March 13, 2026

First Published: 13th March, 2026 18:20 IST

Taking note of the report, the NHRC observed that if the allegations are found to be true, they raise a serious
concern

The National Human Rights Commission (NHRC) has taken suo motu cognizance of a reported incident in which a
woman from Manipur was allegedly physically assaulted by a group of boys after she objected to lewd and racial
remarks in South Delhi.

Acting on a media report, the Commission on Friday issued a notice to the Delhi Police Commissioner, Satish
Golchha, seeking a detailed report on the incident within two weeks.

According to the report, the alleged assault took place on March 8 in the Malviya Nagar area of South Delhi when
the woman was taking photographs with a friend at a park. A group of boys reportedly passed lewd and racially
offensive comments at her. When she objected to the remarks, the situation escalated and she was allegedly
physically assaulted.

Taking note of the report, the NHRC observed that if the allegations are found to be true, they raise a serious
concern regarding the violation of the victim’'s human rights.

The Commission has asked the Delhi Police Commissioner to submit a comprehensive report detailing the action
taken in the case. The report is also expected to include the current health condition of the victim as well as the
status of the police investigation.

The NHRC stated that it initiated the proceedings on its own in view of the gravity of the allegations highlighted in
the media report published on March 10.
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NHRC seeks report from Delhi Police over alleged racial assault on Manipuri woman

By Northeast News

March 13, 2026 in Manipur

The National Human Rights Commission (NHRC) has sought a detailed report from the Delhi Police Commissioner
regarding the alleged assault of a woman from Manipur in South Delhi, reportedly linked to racial abuse.

The Commission issued a notice to Delhi Police Commissioner Satish Golchha, directing him to submit a report
within two weeks.

The report is expected to include details on the progress of the investigation as well as the health condition of the
victim.

According to officials, the NHRC took suo motu cognisance of a media report about the incident, which allegedly
took place on March 8 in the Malviya Nagar area.

The woman was reportedly assaulted after she objected to lewd remarks and racial comments made by a group
of youths.

The Commission noted that if the allegations reported in the media are found to be true, the incident would
constitute a serious violation of the victim’s human rights.

Reports indicate that the incident occurred while the woman and her friend were taking photographs at a park in
the area.

In a separate matter, the NHRC has also issued notices to the Haryana Chief Secretary and the Gurugram Police
Commissioner over the reported death of seven workers in a wall collapse in Bilaspur, Gurugram, on March 9.
The Commission has asked authorities to submit a detailed report on the incident within two weeks.
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NHRC India takes suo motu cognizance of reported newborn death due to negligence in Jharkhand

NTN | March 13, 2026

The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report that the
lack of proper medical care for the mother and her baby during pre and post-delivery led to the death of her
newborn at Chakradharpur Sub-Divisional Hospital in West Singhbhum district of Jharkhand.

Reportedly, the father was forced to carry the infant's body in a cardboard box to Bangrasai village after being
denied an ambulance by the hospital on March 7.

According to the Press Information Bureau (PIB), the Commission has observed that the contents of the news
report, if true, raise a serious issue of violation of the human rights of the victim.

Therefore, it has issued notices to the Secretary, Department of Health, Medical Education & Family Welfare,
Ranchi and Deputy Commissioner, West Singhbhum, Jharkhand, calling for a detailed report on the matter within
two weeks.

According to the media report, carried on 9th March 2026, the hospital staff forced the family to remove the body
of the deceased baby from the hospital and refused to provide any assistance.
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Uttam Nagar murder: NHRC notice to police chief, West Delhi DM for action taken report in 2 weeks

Published on: Mar 13, 2026 4:24 PM IST
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New Delhi, The NHRC has issued a notice to West Delhi's district magistrate and the city police commissioner in
connection with the killing of a 26-year-old man in a clash in Uttam Nagar on Holi, and sought an action taken
report from them within two weeks.

Uttam Nagar murder: NHRC notice to police chief, West Delhi DM for action taken report in 2 weeks

According to the proceedings of the case, the National Human Rights Commission has directed the authorities to
conduct a "thorough and impartial investigation" into the March 4 incident.

The police have nabbed two juveniles and arrested 14 adults in connection with the killing of Tarun, who died
during the clash between two groups of neighbours in Uttam Nagar's J) Colony during a Holi celebration.

The NHRC, in its proceedings, dated March 10, said it has taken cognisance of the case after receiving a complaint.
The complainant, Prakash, has alleged that Tarun was "brutally assaulted, lynched and killed by a group of Muslim
individuals during the Holi celebrations in Uttam Nagar."

According to the complaint, the incident allegedly started after a minor accidental splash of water during the
festivities, which led to a "dispute between the two families," reads the proceedings.

Itis alleged that despite apologies from the victim's family, a group of around 15-20 persons attacked Tarun when
he was returning home on a two-wheeler.

"The attackers reportedly used bricks, stones, and iron rods, causing severe injuries to the victim, who later died
during treatment in the hospital," it says.

The complainant sought the intervention of the commission, and has requested to ensure a proper investigation,
identification and prosecution of all persons involved, protection for the victim's family, and adequate
compensation for the bereaved family, it adds.

The allegations made in the complaint, prima facie, seem to be "violations of the human rights of the victim."

A bench of the NHRC, presided by its member Priyank Kanoongo, has taken cognisance of the case under Section
12 of the Protection of Human Rights Act, 1993.

"The registry is directed to issue a notice to the district magistrate, West Delhi and Commissioner of Police, Delhi
with directions to get the allegations made in the complaint inquired into," reads the proceedings.

The proceedings further reads it has been alleged through various media reports that the incident took place due
to alleged "intolerance" during the Holi celebration.

"The investigating agency shall also examine and preserve all relevant evidence, including material and visual
content circulating on social media platforms that may have evidentiary value, such as images or videos depicting
potential forensic traces related to the incident," the NHRC says in its proceedings.

The authorities are directed to collect and secure CCTV footage from the vicinity of the place of occurrence, it
adds.

"The investigating agency shall ensure that the crime scene has been properly secured and that all relevant
forensic evidence, including fingerprints, footprints, stones or other objects allegedly used in the assault, and any
other physical traces, are duly collected, preserved, and examined in accordance with established forensic
procedures," the proceedings say.
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NHRC acts on rising missing persons cases across five states; notices issued

News Desk | Last Updated: 13 March 2026, 02:38 PM IST

New Delhi: The National Human Rights Commission (NHRC) has taken suo motu cognisance of media reports
highlighting the increasing number of missing persons and the poor rate of tracing them across several states in
the country.

The Commission has issued notices to the Chief Secretaries and Directors General of Police of Bihar, Odisha,
Telangana, Maharashtra and Rajasthan, seeking a detailed report on the issue within two weeks.

According to reports, between 12,000 and 14,000 missing person cases have been registered every year in Bihar
since 2013, many of them involving children. However, only about two-thirds of the missing children have been
traced, raising concerns about their safety and possible exploitation.

The NHRC also took note of data from the National Crime Records Bureau (NCRB) suggesting that the highest
number of human trafficking cases have been registered in Odisha, Bihar, Telangana and Maharashtra. Odisha
reportedly tops the list in cases involving the trafficking of minor boys, followed by Bihar, while Rajasthan records
the highest number of cases involving the trafficking of minor girls.

Citing a media report published on March 9, the Commission noted concerns that many of the missing children
are suspected to be forced into begging, child labour, prostitution and other illegal activities.

Observing that the contents of the report, if true, raise serious issues of human rights violations, the Commission
said that despite measures taken by state authorities, the number of missing persons appears to be rising while
only a limited number are traced.

The NHRC has therefore asked the concerned states to submit a detailed report within two weeks, outlining the
steps taken or proposed to address the growing number of missing persons, particularly children.

Additionally, the Commission has sought the latest statistical data from the NCRB on the status of missing
persons in these five states, also to be furnished within the same time frame. (ANI)
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NHRC takes cognisance of assault on Manipuri woman in Delhi's Malviya Nagar

Created On: 13 Mar 2026 6:47 PM IST

New Delhi: The National Human Rights Commission (NHRC) has taken suo motu cognisance of a media report
regarding the alleged physical assault of a woman from Manipur by a group of boys in South Delhi's Malviya
Nagar area after she objected to lewd and racially abusive remarks.

Observing that the contents of the news report, if true, raise a serious issue of violation of human rights, the apex
human rights body has issued a notice to the Delhi Police Commissioner, seeking a detailed report on the matter
within two weeks.

The NHRC said the report is expected to include the present status of the victim’s health as well as the progress of
the police investigation.

According to the media report, the incident occurred on March 8 when the victim was taking pictures with her
transgender friend from Assam at a park in the Malviya Nagar locality.

Meanwhile, Delhi Police officials stated that four juveniles were apprehended during raids conducted in the
locality after the incident was reported within the jurisdiction of the Malviya Nagar Police Station.

According to preliminary information, the victims — a woman from Manipur and a transgender person from
Assam — were walking in a park near the Saket court complex when the group allegedly began making racially
offensive remarks at them.

When the woman objected to the comments, the situation reportedly escalated into an argument, following
which the group allegedly assaulted them -- punching them and hitting them with belts while also hurling abusive
and derogatory slurs.

The injured woman was later taken to Safdarjung Hospital for medical examination and treatment. Authorities
said she is currently stable and sustained minor injuries in the assault.

Earlier, Meghalaya Chief Minister Conrad K. Sangma expressed anger over the incident, describing the assault as
'sickening,' and said that repeated attacks on people from the Northeast in mainland India are deeply concerning.
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NHRC Flags Human Trafficking Risk in Missing Persons Cases, Seeks Data from NCRB and 5 States

Moneylife Digital Team 13 March 2026

The National Human Rights Commission (NHRC) has taken suo motu cognisance of media reports highlighting
the increasing number of missing persons and the low rate of tracing them in several states, raising serious
concerns about possible human rights violations.

In a statement, the Commission says it had taken note of a report indicating that between 12,000 and 14,000
missing person cases have been registered every year in Bihar since 2013, many of them involving children.
However, barely two-thirds of the missing children were reportedly traced, the Commission said.

Taking note of the gravity of the issue, NHRC has issued notices to the chief secretaries and directors general of
police of Bihar, Odisha, Telangana, Maharashtra and Rajasthan.

The Commission has asked the state authorities to submit a detailed report within two weeks outlining the steps
taken or proposed to address the rising number of missing persons, particularly children.

NHRC also referred to data from the national crime records bureau (NCRB), which indicates that the highest
number of human trafficking cases have been registered in Odisha, Bihar, Telangana and Maharashtra.

Among these, Odisha reportedly records the highest number of cases involving trafficking of minor boys, followed
by Bihar. In the trafficking of minor girls, Rajasthan has registered the maximum number of cases.

According to the media report cited by the Commission, many missing children are suspected to have been forced
into begging, child labour, prostitution and other illegal activities.

NHRC says the contents of the report, if accurate, raise serious concerns regarding the violation of fundamental
human rights of the victims.

The Commission also noted that despite various measures taken by state governments to address the issue, the
number of missing persons continues to rise while only a portion of them are traced.

In addition to seeking reports from the five states, the Commission has also directed NCRB to provide the latest
statistical data on the status of missing persons in these states.

The data will help the Commission assess the scale of the problem and evaluate the effectiveness of existing
measures to trace missing persons.

NHRC says responses from state governments and the NCRB must be submitted within two weeks.
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NHRC issues notices to Haryana Chief Secretary and Gurugram Police Commissioner in connection with workers'
deaths

News On AIR | March 13, 2026 1:23 PM

The National Human Rights Commission (NHRC) has issued notices to the state Chief Secretary and the Police
Commissioner, Gurugram, in connection with a media report of the death of seven workers and injuries to three
others in a wall collapse at an under-construction site near Bilaspur, Haryana. The media report cited that the
police, as well as other agencies, including the civil defence teams, rescue workers, firefighters and personnel
from the State Disaster Response Force, were searching for the trapped workers under the debris. Taking suo
motu cognisance, NHRC has called for a detailed report on the matter within two weeks. It said that the contents
of the report, if found true, raise serious issues of violation of the human rights of the victims.
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NHRC seeks report from five states on rise in missing persons cases

TNM (With ANI Inputs) | Published On: Mar 13, 2026

The National Human Rights Commission (NHRC) has taken suo motu cognisance of media reports detailing an
increase in missing persons and low recovery rates across several Indian states. Notices have been issued to the
Chief Secretaries and Directors General of Police of Bihar, Odisha, Telangana, Maharashtra, and Rajasthan,
requesting a detailed report within two weeks.

Reports indicate that Bihar has registered between 12,000 and 14,000 missing person cases annually since 2013,
with many involving children. However, only about two-thirds of these missing children have been traced, raising
concerns regarding their safety and the risk of exploitation.

The NHRC also noted data from the National Crime Records Bureau (NCRB) highlighting that Odisha, Bihar,
Telangana, and Maharashtra report the highest numbers of human trafficking cases. According to the data,
Odisha leads in trafficking cases involving minor boys, followed by Bihar. Rajasthan records the highest number of
cases involving minor girls.

Citing a media report published on March 9, the Commission expressed concern that many missing children are
suspected to have been forced into begging, child labour, prostitution, and other illegal activities.

The Commission stated that the reported issues raise serious human rights violations and observed that despite
measures by state authorities, the number of missing persons continues to rise while only a limited number are
recovered.

In response, the NHRC has directed the concerned states to provide a detailed account within two weeks of the
steps taken or proposed to address the increasing number of missing persons, particularly children. The
Commission has also requested the latest statistical data from the NCRB on the status of missing persons in these
five states, to be submitted within the same timeframe.
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Inspector, National Human Rights Commission, Job

Manav Malhotra 13 March 2026

Inspector Vacancy At National Human...

Inspector Vacancy At National Human Rights Commission

Listen to this Article

National Human Rights Commission invites application for the post of Inspector on deputation basis.

Name of the Post: Inspector

No. of Post: 06 (Six)

Essential Qualification and Experience

Officers of the Central Government or State Governments or Union territory Administrations; (a) holding
analogous posts on a regular basis in the parent cadre or department; or (b) with five years' service rendered
after appointment to the post (as Sub-Inspector) on a regular basis in level-6 in the pay matrix (Rs.35400-112400)
or equivalent in the parent cadre or department; and

Bachelor's degree from a recognised University or recognised institute; and

With five years' experience in vigilance or investigation or intelligence work.

Desirable: Bachelor's degree with Law from a recognised University or recognised institute.

How to apply?

Interested candidates are required to submit in their application in the prescribed format and shall submit it to
the office of Under Secretary (Estt.), National Human Rights Commission, Manav Adhikar Bhawan, 'C' Block, GPO
Complex, INA, New Delhi — 110023 within 45 days from publication of advertisement in the newspapers.
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NHRC, India takes suo motu cognizance of the reported increasing number of missing people and the poor record
in tracing them

By iednewsdesk | March 13, 2026

The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report that of
the 12,000 to 14,000 missing person cases registered every year in Bihar since 2013, many of which are children,
barely two-thirds of the missing children were recovered. Reportedly, the data of National Crime Records Bureau
(NCRB) suggests that maximum cases of human trafficking have been registered in Odisha, Bihar, Telangana and
Maharashtra. Odisha tops the list of maximum number of minor boys trafficking cases followed by Bihar.
Reportedly, in trafficking of minor girls, Rajasthan has registered maximum cases. According to the media report,
carried on 9th March 2026, it is suspected that these children are forced into begging, child labour, prostitution
and other illegal activities.

The Commission has observed that the contents of the news report, if true, raise a serious issue of human rights
violations of the victims. It has also taken note of the reported concerns that despite various measures taken by
states, the number of missing persons is increasing and a few of them are traced. Therefore, it has issued notices
to the Chief Secretaries and Director Generals of Police of Bihar, Odisha, Telangana, Maharashtra and Rajasthan,
calling for a detailed report on the matter within two weeks.

The report is expected to include the steps taken/ proposed to deal with the increasing number of missing
persons, especially children. Further, the Commission has sought the latest statistical data from the NCRB on the
status of missing persons in these states within two weeks.
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NHRC Demands Justice: 26-Year-0Old Killed in Holi Clash

The NHRC has instructed West Delhi's district magistrate and police commissioner to submit an action taken
report regarding the Holi-day killing of a 26-year-old man in Uttam Nagar. The commission demands a thorough
investigation into the incident, which allegedly resulted from a minor dispute during the celebrations.
Devdiscourse News Desk | New Delhi | Updated: 13-03-2026 16:22 IST | Created: 13-03-2026 16:22 IST

The National Human Rights Commission (NHRC) has issued a directive to West Delhi's district magistrate and the
city's police commissioner following the death of a 26-year-old man during Holi festivities in Uttam Nagar. The
NHRC mandates a comprehensive and unbiased investigation, with an action taken report expected within two
weeks.

In connection with the case, law enforcement has apprehended two juveniles and arrested 14 adults. The victim,
identified as Tarun, allegedly suffered a brutal assault involving bricks and iron rods, leading to his death. The
altercation reportedly began after a trivial incident involving water splashes during the celebrations.

Complaints allege accusations of human rights violations against Tarun, prompting the NHRC to intervene. The
commission emphasizes evidence preservation, urging investigators to examine CCTV footage and any social
media content of potential forensic value to ensure justice is served.

(With inputs from agencies.)
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NHRC takes suo motu cognizance of reported death of newborn in West Singhbhum, Jharkhand

News On AIR | March 13, 2026 1:14 PM

The National Human Rights Commission (NHRC) has issued notices to the Secretary, Department of Health,
Medical Education and Family Welfare, Ranchi and Deputy Commissioner, West Singhbhum, Jharkhand in
connection with a media report of the death of a newborn due to lack of proper medical care. The media report
has cited that the lack of proper medical care for the mother and her baby during pre and post-delivery led to the
death of her newborn at Chakradharpur Sub-Divisional Hospital in West Singhbhum district of Jharkhand. Taking
suo motu cognizance of the report, the NHRC has called for a detailed report on the matter within two weeks.
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NHRC, India takes suo motu cognizance of the reported physical assault of a woman from Manipur by a group of
boys after she objected to their lewd and racial abuse in Malviya Nagar area of South Delhi

By iednewsdesk

March 13, 2026

The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report that a
woman from Manipur was physically assaulted when she objected to lewd and racial abuse by a group of boys in
the Malviya Nagar area of South Delhi. Reportedly, the incident happened on 8th March 2026.

The Commission has observed that the contents of the news report, if true, raise a serious issue of violation of
human rights of the victim. Therefore, it has issued a notice to the Delhi Police Commissioner, calling for a
detailed report on the matter within two weeks. It is expected to include the status of the victim's health and the
investigation.

According to the media report, carried on 10th March 2026, the incident occurred when the victim was taking
pictures with her friend at a park in the area.
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NHRC, India takes suo motu cognizance of the reported death of seven workers and injuries to three others in a
wall collapse at an under-construction site near the Bilaspur area of Gurugram, Haryana

By iednewsdesk

March 13, 2026

The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report that at
least seven workers died and three others were injured when a wall collapsed at an under-construction site near
the Bilaspur area of Gurugram, Haryana on 9th March 2026. Reportedly, around ten more workers were feared
trapped under the debris. The incident occurred at the site where a sewage treatment plant for an upcoming
residential project is being constructed.

The Commission has observed that the contents of the news report, if true, raise a serious issue of human rights
violations of the victims. Therefore, it has issued notices to the state Chief Secretary and the Police Commissioner,
Gurugram, calling for a detailed report on the matter within two weeks. The report is expected to include the
status of health of the injured persons, investigation as well as compensation, if any, provided to the NoK of the
deceased and the injured persons.

According to the media report, carried on 10th March 2026, the police as well as other agencies including the civil
defence teams, rescue workers, fire fighters and personnel from the State Disaster Response Force were
searching for the trapped workers under the debris.
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Explain the death of a newborn baby due to lack of health care, NHRC asked Jharkhand authorities

Administrator

13 March 2026

The death of a newborn at Chakradharpur Sub-Divisional Hospital in West Singhbhum district of Jharkhand has
become a major subject of inquiry by the National Human Rights Commission.

Already, NHRC has issued notices to the Secretary, Department of Health, Medical Education and Family Welfare,
Ranchi and Deputy Commissioner, West Singhbhum, Jharkhand, in connection with a media report of the death of
a newborn due to lack of proper medical care.

Investigation revealed that the lack of proper medical care for the mother and her baby during pre and post-
delivery led to the death of her newborn at Chakradharpur Sub-Divisional Hospital in West Singhbhum district of
Jharkhand.

After local newspapers reported the tragic event, the NHRC took suo motu cognizance of the report and has
called for a detailed report on the matter within two weeks.
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NHRC seeks report after father carries newborn’s body in cardboard box from Jharkhand hospital

Maktoob Staff | March 13, 2026

Modified : March 13, 2026

The National Human Rights Commission has taken suo motu cognisance of reports regarding the death of a
newborn allegedly caused by negligence at a government hospital in Jharkhand's West Singhbhum district.
According to a media report, inadequate medical care provided to the mother and her baby during pre- and post-
delivery stages led to the death of the newborn at the Chakradharpur Sub-Divisional Hospital.

The incident reportedly occurred on March 7, when the infant died shortly after birth. The family alleged that
hospital staff forced them to remove the baby's body from the premises and refused to provide further assistance.
In the absence of any support from the hospital authorities, the father was allegedly forced to carry the infant's
body in a cardboard box to his native Bangrasai village after being denied an ambulance.

Taking note of the report published on March 9, the Commission observed that if the allegations are true, the
incident raises a serious issue of violation of the human rights of the victim.

The rights body has issued notices to the Secretary of the Department of Health, Medical Education and Family
Welfare in Ranchi and the Deputy Commissioner of West Singhbhum district, seeking a detailed report on the
matter within two weeks.

The Commission has asked the authorities to submit the factual status of the case and the action taken in
response to the allegations.
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NHRC seeks report from Delhi CP on Manipuri woman'’s ‘racial abuse’

The Hawk - Mar 13, 2026, 04:49 PM

New Delhi, March 13 (IANS) The NHRC has sought a report from Delhi Police Commissioner Satish Golchha within
two weeks over an alleged incident of a Manipuri woman being physically assaulted as part of a “racial abuse”, an
official said on Friday.

The incident took place when she objected to lewd comments by a group of boys in the Malviya Nagar area of
South Delhi in March, an official said on Friday.

The National Human Rights Commission (NHRC) took suo motu cognisance of a media report that the woman
from Manipur was physically assaulted when she objected to racial abuse. Reportedly, the incident happened on
March 8, 2026.

The Commission observed that the contents of the news report, if true, raise a serious issue of violation of human
rights of the victim, said an official statement.

It issued a notice to the Delhi Police Commissioner, calling for a detailed report on the matter within two weeks,
adding that the report is expected to include the status of the victim’s health and the investigation.

According to the media report, carried on March 10, 2026, the incident occurred when the victim was taking
pictures with her friend at a park in the area, said the statement.

In a separate case, the NHRC has issued notices to Haryana Chief Secretary and the Police Commissioner,
Gurugram, calling for a detailed report within two weeks on the alleged death of seven workers in a wall-collapse
in the Bilaspur area of Gurugram on March 9.

Reportedly, around 10 more workers are feared trapped under the debris. The incident occurred at the site where
a sewage treatment plant for an upcoming residential project was being constructed.

The Commission observed that the contents of the news report, if true, raise a serious issue of human rights
violations of the victims.

Therefore, it issued notices to the state Chief Secretary and the Police Commissioner, Gurugram, calling for a
detailed report on the matter within two weeks. The report is expected to include the status of health of the
injured persons, investigation, as well as compensation, if any, provided to the next of kin of the deceased and the
injured persons.

According to the media report, carried on March 10, the police, as well as other agencies, including the civil
defence teams, rescue workers, fire fighters and personnel from the State Disaster Response Force, were
searching for the trapped workers under the debris.

--IANS
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NHRC seeks report from Delhi authorities over alleged lynching of Dalit youth during Holi

NHRC Intervenes in Alleged Holi Violence Incident in Delhi

The Hawk* ¥>Mar 13, 2026, 03:44 PM

New Delhi, March 13 (IANS) The National Human Rights Commission (NHRC) has issued notices to the District
Magistrate (West Delhi) and the Commissioner of Police, Delhi, over allegations that a 26-year-old Dalit youth was
assaulted and lynched during Holi celebrations in th A Bench presided by NHRC Member Priyank Kanoongo took
cognisance of a complaint alleging that the incident occurred on March 4, after a minor dispute arising from an
accidental splash of water during Holi festivities between two families.

According to the complaint, despite the victim’s family offering apologies, a group of around 15-20 people
allegedly attacked the youth later when he was returning home on a two-wheeler.

The attackers reportedly used bricks, stones, and iron rods, causing severe injuries. The victim later succumbed to
his injuries during treatment at a hospital.

The complainant sought the NHRC's intervention and requested a proper investigation into the incident,
identification and prosecution of all persons involved, protection for the victim’s family, and adequate
compensation for the bereaved family.

Observing that the allegations, if true, prima facie indicate violations of the human rights of the victim, the apex
rights body issued the notice under Section 12 of the Protection of Human Rights Act, 1993. The NHRC has
directed the authorities to conduct a thorough and impartial investigation, ensure identification and prosecution
of all accused persons, and assess the threat perception to the victim’s family, taking appropriate measures for
their safety as potential key witnesses.

It has also asked the investigating agency to examine and preserve all relevant evidence, including social media
material, images, and videos that may have evidentiary value.

Authorities have been further directed to secure CCTV footage from the area, properly preserve the crime scene,
and collect all relevant forensic evidence, such as fingerprints, footprints, stones, and other objects allegedly used
in the assault.

The NHRC has sought an Action Taken Report (ATR) within two weeks for its perusal and directed authorities to
forward a copy of the report via email.

--IANS
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Missing persons: NHRC seeks reports from Bihar, Odisha, Telangana, Maha

By IANS | Updated: March 13, 2026 16:00 IST

New Delhi, March 13 Taking note of media reports on missing person cases, the NHRC has issued notices ...

New Delhi, March 13 Taking note of media reports on missing person cases, the NHRC has issued notices to the
Chief Secretaries and Director Generals of Police of Bihar, Odisha, Telangana, Maharashtra and Rajasthan, calling
for a detailed report on the matter within two weeks, an official said on Friday.

The report is expected to include the steps taken/ proposed to deal with the increasing number of missing
persons, especially children, said the official in a statement.

The National Human Rights Commission (NHRC) has also sought the latest statistical data from the National
Crime Records Bureau (NCRB) on the status of missing persons in these states within two weeks.

The Commission has taken suo motu cognisance of a media report that of the 12,000 to 14,000 missing person
cases registered every year in Bihar since 2013, many of which are children, barely two-thirds of the missing
children were recovered.

Reportedly, the NCRB suggests that maximum cases of human trafficking have been registered in Odisha, Bihar,
Telangana and Maharashtra.

Odisha tops the list of the maximum number of minor boys trafficking cases, followed by Bihar.

Reportedly, in the trafficking of minor girls, Rajasthan has registered the maximum cases. According to the media
report, carried on March 9, 2026, it is suspected that these children are forced into begging, child labour,
prostitution and other illegal activities.

The Commission has observed that the “contents of the news report, if true, raise a serious issue of human rights
violations of the victims”.

The NHRC has also taken note of the reported concerns that, despite various measures taken by states, the
number of missing persons is increasing, and a few of them have been traced.

In a separate case, the Commission has taken suo motu cognisance of a media report that the lack of proper
medical care for the mother and her baby during pre and post-delivery led to the death of her newborn at
Chakradharpur Sub-Divisional Hospital in West Singhbhum district of Jharkhand.

The NHRC has issued notices to the Secretary, Department of Health, Medical Education and Family Welfare,
Ranchi and Deputy Commissioner, West Singhbhum, Jharkhand, calling for a detailed report on the matter within
two weeks.

Reportedly, the father was forced to carry the infant's body in a cardboard box to Bangrasai village after being
denied an ambulance by the hospital on March 7.

The Commission has observed that the contents of the news report, if true, raise a serious issue of violation of the
human rights of the victim.

--IANS
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NHRC seeks report from Delhi authorities over alleged lynching of Dalit youth during Holi

By IANS | Updated: March 13, 2026 15:45 IST

New Delhi, March 13 The National Human Rights Commission (NHRC) has issued notices to the District Magistrate
(West ...

New Delhi, March 13 The National Human Rights Commission (NHRC) has issued notices to the District Magistrate
(West Delhi) and the Commissioner of Police, Delhi, over allegations that a 26-year-old Dalit youth was assaulted
and lynched during Holi celebrations in the national Capital's Uttam Nagar.

A Bench presided by NHRC Member Priyank Kanoongo took cognisance of a complaint alleging that the incident
occurred on March 4, after a minor dispute arising from an accidental splash of water during Holi festivities
between two families.

According to the complaint, despite the victim’s family offering apologies, a group of around 15-20 people
allegedly attacked the youth later when he was returning home on a two-wheeler.

The attackers reportedly used bricks, stones, and iron rods, causing severe injuries. The victim later succumbed to
his injuries during treatment at a hospital.

The complainant sought the NHRC's intervention and requested a proper investigation into the incident,
identification and prosecution of all persons involved, protection for the victim’'s family, and adequate
compensation for the bereaved family.

Observing that the allegations, if true, prima facie indicate violations of the human rights of the victim, the apex
rights body issued the notice under Section 12 of the Protection of Human Rights Act, 1993. The NHRC has
directed the authorities to conduct a thorough and impartial investigation, ensure identification and prosecution
of all accused persons, and assess the threat perception to the victim's family, taking appropriate measures for
their safety as potential key witnesses.

It has also asked the investigating agency to examine and preserve all relevant evidence, including social media
material, images, and videos that may have evidentiary value.

Authorities have been further directed to secure CCTV footage from the area, properly preserve the crime scene,
and collect all relevant forensic evidence, such as fingerprints, footprints, stones, and other objects allegedly used
in the assault.

The NHRC has sought an Action Taken Report (ATR) within two weeks for its perusal and directed authorities to
forward a copy of the report via email.
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Hindalco hosts National Human Rights Conference in Bhubaneswar

Posted by IW News Service | Mar 13, 2026 | Business

Bhubaneswar : Hindalco Industries Limited on Friday organized a National-level Human Rights Sensitization
Conference in Bhubaneswar, bringing together policymakers, jurists, corporate leaders and civil society
representatives from across the country for deliberations on rights-based development and ethical governance.
The conference, held in collaboration with Human Rights Front, aimed to bring together diverse stakeholders to
build a common and deeper understanding of human rights standards across industries.

By enabling cross-sector collaboration, the conference also sought to identify risks, bridge gaps and support the
development of resilient, human rights-conscious organizations committed to responsible business conduct.

The inaugural session featured Dr. Justice Bidyut Ranjan Sarangi, Member of the National Human Rights
Commission (NHRC); Justice Bimala Prasad Das, former Chairperson of the Odisha Human Rights Commission;
Asim Amitabh Das, former Member of the OHRC; Dr. Nibedita Nath, Vice Chancellor of Maa Manikeswari
University, Kalahandi; and Samik Basu, Chief Human Resources Officer of Hindalco Industries Limited. V.R.
Shankar, Senior President and Chief Legal Officer, Hindalco; and T. M. Prakash, President-HR, Hindalco and
Conference Convener were also present on the occasion.

Delivering the keynote address, Samik Basu emphasized the importance of embedding human rights values in
corporate governance and development initiatives. “At Hindalco, respect for human rights is fundamental to how
we operate. Anchored in our values of Integrity, Commitment and Seamlessness, we remain dedicated to building
safe, inclusive and responsible workplaces. Safety and well-being lie at the core of our people philosophy, and this
conference reinforces our belief that sustainable growth is only possible when dignity and care for every
individual guide every decision,” said Basu emphasizing the company’s values-driven approach. Basu further
highlighted that respect for human rights is integral to the company’s responsible business practices,
strengthening trust, reducing risks and enhancing long-term resilience.

The company’s leadership in global ESG indices — including its top ranking as the World’s Most Sustainable
Aluminium Company with an 87-point Corporate Sustainability Assessment (CSA) score — reflects its strong social,
environmental and governance performance. A high ESG score of 89 in the S&P Global ESG assessment has
further reinforced investor confidence and operational credibility while creating wider social impact through
community development and ethical operations.Hindalco ranked as the world’s most sustainable aluminium
company in the Dow Jones Sustainability Indices (DJSI) for six consecutive years, reinforcing the company’s ability
to compete in global markets where sustainability increasingly determines access.

The conference featured three thematic panel discussions addressing key human rights issues.The first panel
discussion focused on “Rights-Based Development: Advancing Equity, Inclusion and Institutional Accountability.”
Moderated by senior journalist and former Bureau Chief of BBC Sandeep Sahu, the panel included Prof. (Dr.)
Kumarbar Das, former Vice-Chancellor of FM University; V.R. Shankar, Senior President & Chief Legal Officer of
Hindalco; Jagadananda, former State Information Commissioner; Dr. Kalpana Mallick, Member of the Odisha State
Commission for Women; and Dr. Debasish Mahapatra, Associate Professor and Head of the Centre for Social
Research & Innovation at KIIT University.

The second panel discussion examined “Corporate Responsibility and ESG,” focusing on ethical business practices
and compliance with national and global human rights standards. The session was moderated by Nageswar
Pattanaik, former Bureau Chief of The Economic Times, with panelists including Pratul Narayan, Associate Director
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- ESG Advisory; Dr. Justice D. P. Choudhury, former Judge of the Orissa High Court; Dr. Rina Routray, Chairperson of
Mabhila Atmanirvar Abhiyan; and Dr. Ambika Prasad Nanda, Mentor at the Centre for Research & Community
Action.

The final panel discussion addressed “Labour Codes and Human Rights: Balancing Ease of Doing Business with
Worker Protection.” Moderated by Ganga C. Sharma, MD & CEO of Cetizion Verifica Pvt Ltd, the panel members
were K. N. Gopinath, National Secretary of CITU; Daniel Umi, South Asia Head of Aide et Action; Girish Chandra
Arya, All India Secretary of BMS; and Dr. Ashok Kumar Sahu, former Executive Director (H&A) of Nalco.

The conference also recognized several Human Rights Defenders for their contributions to promoting social
justice.The valedictory session included Sitansu Mohan Dwibedy, Chairman of the Odisha State Bar Council; Ms.
Namrata Chadha, former Member of the Odisha State Commission for Women; Basudeb Bhatta, President of
Odisha Abhibhabak Mahasangha; Dr. Supriya Pattanayak, Vice Chancellor of Centurion University; and T. M.
Prakash, President-HR, Hindalco.
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NHRC Seeks Report From Delhi Authorities Over Alleged Lynching Of Dalit Youth During Holi

Date | 2026-03-13 06:15:28

(MENAFN- IANS) New Delhi, March 13 (IANS) The National Human Rights Commission (NHRC) has issued notices
to the District Magistrate (West Delhi) and the Commissioner of Police, Delhi, over allegations that a 26-year-old
Dalit youth was assaulted and lynched during Holi celebrations in the national Capital's Uttam Nagar.

A Bench presided by NHRC Member Priyank Kanoongo took cognisance of a complaint alleging that the incident
occurred on March 4, after a minor dispute arising from an accidental splash of water during Holi festivities
between two families.

According to the complaint, despite the victim's family offering apologies, a group of around 15-20 people
allegedly attacked the youth later when he was returning home on a two-wheeler.

The attackers reportedly used bricks, stones, and iron rods, causing severe injuries. The victim later succumbed to
his injuries during treatment at a hospital.

The complainant sought the NHRC's intervention and requested a proper investigation into the incident,
identification and prosecution of all persons involved, protection for the victim's family, and adequate
compensation for the bereaved family.

Observing that the allegations, if true, prima facie indicate violations of the human rights of the victim, the apex
rights body issued the notice under Section 12 of the Protection of Human Rights Act, 1993. The NHRC has
directed the authorities to conduct a thorough and impartial investigation, ensure identification and prosecution
of all accused persons, and assess the threat perception to the victim's family, taking appropriate measures for
their safety as potential key witnesses.

It has also asked the investigating agency to examine and preserve all relevant evidence, including social media
material, images, and videos that may have evidentiary value.

Authorities have been further directed to secure CCTV footage from the area, properly preserve the crime scene,
and collect all relevant forensic evidence, such as fingerprints, footprints, stones, and other objects allegedly used
in the assault.

The NHRC has sought an Action Taken Report (ATR) within two weeks for its perusal and directed authorities to
forward a copy of the report via email.
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India News | NHRC Takes Suo Motu Cognizance of Rising Missing Persons Cases, Seeks Report from Five States

Get latest articles and stories on India at LatestLY. The Commission has issued notices to the Chief Secretaries and
Directors General of Police of Bihar, Odisha, Telangana, Maharashtra and Rajasthan, seeking a detailed report on
the issue within two weeks.

Agency News ANI | Mar 13, 2026 01:20 PM IST

New Delhi [India], March 13 (ANI): The National Human Rights Commission (NHRC) has taken suo motu
cognizance of media reports highlighting the increasing number of missing persons and the poor rate of tracing
them across several states in the country.

The Commission has issued notices to the Chief Secretaries and Directors General of Police of Bihar, Odisha,
Telangana, Maharashtra and Rajasthan, seeking a detailed report on the issue within two weeks.

According to reports, between 12,000 and 14,000 missing person cases have been registered every year in Bihar
since 2013, many of them involving children. However, only about two-thirds of the missing children have been
traced, raising concerns about their safety and possible exploitation.

The NHRC also took note of data from the National Crime Records Bureau (NCRB) suggesting that the highest
number of human trafficking cases have been registered in Odisha, Bihar, Telangana and Maharashtra. Odisha
reportedly tops the list in cases involving the trafficking of minor boys, followed by Bihar, while Rajasthan records
the highest number of cases involving the trafficking of minor girls.

Citing a media report published on March 9, the Commission noted concerns that many of the missing children
are suspected to be forced into begging, child labour, prostitution and other illegal activities.

Observing that the contents of the report, if true, raise serious issues of human rights violations, the Commission
said that despite measures taken by state authorities, the number of missing persons appears to be rising while
only a limited number are traced.

The NHRC has therefore asked the concerned states to submit a detailed report within two weeks, outlining the
steps taken or proposed to address the growing number of missing persons, particularly children.

Additionally, the Commission has sought the latest statistical data from the NCRB on the status of missing
persons in these five states, also to be furnished within the same time frame. (ANI)

(The above story is verified and authored by ANI staff, ANI is South Asia's leading multimedia news agency with
over 100 bureaus in India, South Asia and across the globe. ANI brings the latest news on Politics and Current
Affairs in India & around the World, Sports, Health, Fitness, Entertainment, & News. The views appearing in the
above post do not reflect the opinions of LatestLY)
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Uttam Nagar murder: NHRC notice to police chief, West Delhi DM for action taken report in 2 weeks

New Delhi, Mar 13 (PTI) The NHRC has issued a notice to West Delhi's district magistrate and the city police
commissioner in connection with the killing of a 26-year-old man in a clash in Uttam Nagar on Holi, and sought an
action taken report from them within two weeks. According to the proceedings of the [...]

PTI | 3 March, 2026 04:45 pm IST

New Delhi, Mar 13 (PTI) The NHRC has issued a notice to West Delhi’s district magistrate and the city police
commissioner in connection with the killing of a 26-year-old man in a clash in Uttam Nagar on Holi, and sought an
action taken report from them within two weeks.

According to the proceedings of the case, the National Human Rights Commission has directed the authorities to
conduct a “thorough and impartial investigation” into the March 4 incident.

The police have nabbed two juveniles and arrested 14 adults in connection with the killing of Tarun, who died
during the clash between two groups of neighbours in Uttam Nagar’s ]J Colony during a Holi celebration.

The NHRC, in its proceedings, dated March 10, said it has taken cognisance of the case after receiving a complaint.
The complainant, Prakash, has alleged that Tarun was “brutally assaulted, lynched and killed by a group of Muslim
individuals during the Holi celebrations in Uttam Nagar.” According to the complaint, the incident allegedly started
after a minor accidental splash of water during the festivities, which led to a “dispute between the two families,”
reads the proceedings.

It is alleged that despite apologies from the victim’s family, a group of around 15-20 persons attacked Tarun when
he was returning home on a two-wheeler.

“The attackers reportedly used bricks, stones, and iron rods, causing severe injuries to the victim, who later died
during treatment in the hospital,” it says.

The complainant sought the intervention of the commission, and has requested to ensure a proper investigation,
identification and prosecution of all persons involved, protection for the victim's family, and adequate
compensation for the bereaved family, it adds.

The allegations made in the complaint, prima facie, seem to be “violations of the human rights of the victim.” A
bench of the NHRC, presided by its member Priyank Kanoongo, has taken cognisance of the case under Section
12 of the Protection of Human Rights Act, 1993.

“The registry is directed to issue a notice to the district magistrate, West Delhi and Commissioner of Police, Delhi
with directions to get the allegations made in the complaint inquired into,” reads the proceedings.

The proceedings further reads it has been alleged through various media reports that the incident took place due
to alleged “intolerance” during the Holi celebration.

“The investigating agency shall also examine and preserve all relevant evidence, including material and visual
content circulating on social media platforms that may have evidentiary value, such as images or videos depicting
potential forensic traces related to the incident,” the NHRC says in its proceedings.

The authorities are directed to collect and secure CCTV footage from the vicinity of the place of occurrence, it
adds.

“The investigating agency shall ensure that the crime scene has been properly secured and that all relevant
forensic evidence, including fingerprints, footprints, stones or other objects allegedly used in the assault, and any
other physical traces, are duly collected, preserved, and examined in accordance with established forensic
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Missing persons: NHRC seeks reports from Bihar, Odisha, Telangana, Maha

BY India News Newsdesk

March 13, 2026

New Delhi, March 13 (IANS) Taking note of media reports on missing person cases, the NHRC has issued notices to
the Chief Secretaries and Director Generals of Police of Bihar, Odisha, Telangana, Maharashtra and Rajasthan,
calling for a detailed report on the matter within two weeks, an official said on Friday.

The report is expected to include the steps taken/ proposed to deal with the increasing number of missing
persons, especially children, said the official in a statement.

The National Human Rights Commission (NHRC) has also sought the latest statistical data from the National
Crime Records Bureau (NCRB) on the status of missing persons in these states within two weeks.

The Commission has taken suo motu cognisance of a media report that of the 12,000 to 14,000 missing person
cases registered every year in Bihar since 2013, many of which are children, barely two-thirds of the missing
children were recovered.

Reportedly, the NCRB suggests that maximum cases of human trafficking have been registered in Odisha, Bihar,
Telangana and Maharashtra.

Odisha tops the list of the maximum number of minor boys trafficking cases, followed by Bihar.

Reportedly, in the trafficking of minor girls, Rajasthan has registered the maximum cases. According to the media
report, carried on March 9, 2026, it is suspected that these children are forced into begging, child labour,
prostitution and other illegal activities.

The Commission has observed that the “contents of the news report, if true, raise a serious issue of human rights
violations of the victims”.

The NHRC has also taken note of the reported concerns that, despite various measures taken by states, the
number of missing persons is increasing, and a few of them have been traced.

In a separate case, the Commission has taken suo motu cognisance of a media report that the lack of proper
medical care for the mother and her baby during pre and post-delivery led to the death of her newborn at
Chakradharpur Sub-Divisional Hospital in West Singhbhum district of Jharkhand.

The NHRC has issued notices to the Secretary, Department of Health, Medical Education and Family Welfare,
Ranchi and Deputy Commissioner, West Singhbhum, Jharkhand, calling for a detailed report on the matter within
two weeks.

Reportedly, the father was forced to carry the infant's body in a cardboard box to Bangrasai village after being
denied an ambulance by the hospital on March 7.

The Commission has observed that the contents of the news report, if true, raise a serious issue of violation of the
human rights of the victim.

-IANS
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Odisha, With Highest Cases In Boys' Trafficking, Under NHRC Lens; Notices Issued To Chief Secretary & DGP

by OB Bureau | March 13, 2026 in Odisha

Reading Time: 1 min read

New Delhi: The National Human Rights Commission (NHRC) has taken suo motu cognizance of media reports
highlighting a sharp rise in missing persons cases across India, with Odisha leading the way in human trafficking
of minor boys, according to National Crime Records Bureau (NCRB) data.

While Odisha tops minor boys’ cases, outpacing Bihar, Rajasthan records the most minor girls trafficking
instances.

Telangana and Maharashtra are the other states with high numbers in boys and girls trafficking.

Despite initiatives taken by states, recovery rates have been low, indicating deep human rights concerns and
systemic gaps.

In Bihar, for instance, 12,000-14,000 cases are logged annually since 2013, many involving children, yet only about
two-thirds of the missing minors are recovered, an NHRC release said.

As per a March 9 report, children are being coerced into begging, child labour, prostitution, and other crimes.
Given the seriousness of the situation, NHRC has issued notices to Chief Secretaries and Directors General of
Police in Odisha, Bihar, Telangana, Maharashtra and Rajasthan seeking detailed reports within two weeks on
measures taken or planned to curb the surge, especially for children, alongside updated NCRB statistics on
missing persons.


https://odishabytes.com/odisha-with-highest-cases-in-boys-trafficking-under-nhrc-lens-notices-issued-to-chief-secretary-dgp/
https://odishabytes.com/odisha-with-highest-cases-in-boys-trafficking-under-nhrc-lens-notices-issued-to-chief-secretary-dgp/

Deccan Chronicle, Online News, 14/03/2026

NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://www.deccanchronicle.com/amp/nation/experts-at-human-
rights-national-conference-call-for-rights-based-development-ethical-
governance-1943601

Experts At Human Rights National Conference Call For Rights-Based Development, Ethical Governance

The initiative encouraged knowledge sharing on best practices for integrating these principles into business
operations while strengthening corporate responsibility frameworks aligned with national and international
expectations: Reports

By : Akshaya Kumar Sahoo

Update: 2026-03-13 14:32 GMT

BHUBANESWAR: Reinforcing its commitment to responsible corporate citizenship and inclusive development,
experts at the Human Rights National Conference on Friday called for rights-based development and ethical
governance.

Held here, the one-day conference organised by Hindalco Industries Limited and Human Rights Front India
brought together policymakers, jurists, corporate leaders and civil society representatives from across the country
for deliberations on rights-based development and ethical governance.

The initiative encouraged knowledge sharing on best practices for integrating these principles into business
operations while strengthening corporate responsibility frameworks aligned with national and international
expectations. By enabling cross-sector collaboration, the conference also sought to identify risks, bridge gaps and
support the development of resilient, human rights-conscious organizations committed to responsible business
conduct.

The inaugural session featured Dr Justice Bidyut Ranjan Sarangi, Member of the National Human Rights
Commission (NHRC); Justice Bimala Prasad Das, former Chairperson of the Odisha Human Rights Commission;
Asim Amitabh Das, former Member of the OHRC; Dr. Nibedita Nath, Vice Chancellor of Maa Manikeswari
University, Kalahandi; and Samik Basu, Chief Human Resources Officer of Hindalco Industries Limited. Shri V.R.
Shankar, Senior President and Chief Legal Officer, Hindalco; HRFI chairperson Manoj Jena and T. M. Prakash,
President-HR, Hindalco and Conference Convener were also present on the occasion.

Delivering the keynote address, Samik Basu emphasised the importance of embedding human rights values in
corporate governance and development initiatives.

“At Hindalco, respect for human rights is fundamental to how we operate. Anchored in our values of Integrity,
Commitment and Seamlessness, we remain dedicated to building safe, inclusive and responsible workplaces.
Safety and well-being lie at the core of our people philosophy,” he said.

The conference featured three thematic panel discussions addressing key human rights issues. The first panel
discussion focused on Rights-Based Development: Advancing Equity, Inclusion and Institutional Accountability.’
The second panel discussion examined ‘Corporate Responsibility and ESG,’ focusing on ethical business practices
and compliance with national and global human rights standards. The final panel discussion addressed ‘Labour
Codes and Human Rights: Balancing Ease of Doing Business with Worker Protection.’

The conference also recognized several Human Rights Defenders for their contributions to promoting social
justice.

The valedictory session included Sitansu Mohan Dwibedy, Chairman of the Odisha State Bar Council; Namrata
Chadha, former Member of the Odisha State Commission for Women; Basudeb Bhatta, President of Odisha
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Abhibhabak Mahasangha; Dr. Supriya Pattanayak, Vice Chancellor of Centurion University; and T. M. Prakash,
President-HR, Hindalco.
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NHRC takes cognizance of reports of physical assault on Manipur woman in Delhi's Malviya Nagar

Bikash Singh

Guwabhati: The National Human Rights Commission (NHRC), India, has taken suo motu cognizance of the reported
physical assault of a woman from Manipur by a group of boys after she objected to their lewd and racial abuse in
the Malviya Nagar area of South Delhi.

A notice has been issued to the Delhi Police Commissioner, calling for a detailed report on the matter within two
weeks.

The report is expected to include the status of the victim's health and the investigation. The National Human
Rights Commission (NHRC), India, has taken suo motu cognizance of a media report that a woman from Manipur
was physically assaulted when she objected to lewd and racial abuse by a group of boys in the Malviya Nagar area
of South Delhi. Reportedly, the incident happened on March 8, 2026.

The Commission has observed that the contents of the report, if true, raise a serious issue of violation of the
victim's human rights. Therefore, it has issued a notice to the Delhi Police Commissioner, calling for a detailed
report on the matter within two weeks. The report is expected to include the status of the victim's health and the
investigation.

According to the report, carried on March 10, 2026, the incident occurred when the victim was taking pictures with
her friend at a park in the area.

The alleged assault of a woman from Manipur for objecting to harassment by a group of men near a park close to
the Saket District Court complex in New Delhi on Sunday has evoked a sharp reaction in Northeast India.

The woman was taking a walk in the park when a group of men made inappropriate remarks towards them. When
one of the women objected to the comments, the situation escalated and she was reportedly assaulted by the
group.
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NHRC seeks report from Delhi CP on Manipuri woman'’s ‘racial abuse’

BY India News Newsdesk

March 13, 2026

New Delhi, March 13 (IANS) The NHRC has sought a report from Delhi Police Commissioner Satish Golchha within
two weeks over an alleged incident of a Manipuri woman being physically assaulted as part of a “racial abuse”, an
official said on Friday.

The incident took place when she objected to lewd comments by a group of boys in the Malviya Nagar area of
South Delhi in March, an official said on Friday.

The National Human Rights Commission (NHRC) took suo motu cognisance of a media report that the woman
from Manipur was physically assaulted when she objected to racial abuse. Reportedly, the incident happened on
March 8, 2026.

The Commission observed that the contents of the news report, if true, raise a serious issue of violation of human
rights of the victim, said an official statement.

It issued a notice to the Delhi Police Commissioner, calling for a detailed report on the matter within two weeks,
adding that the report is expected to include the status of the victim’s health and the investigation.

According to the media report, carried on March 10, 2026, the incident occurred when the victim was taking
pictures with her friend at a park in the area, said the statement.

In a separate case, the NHRC has issued notices to Haryana Chief Secretary and the Police Commissioner,
Gurugram, calling for a detailed report within two weeks on the alleged death of seven workers in a wall-collapse
in the Bilaspur area of Gurugram on March 9.

Reportedly, around 10 more workers are feared trapped under the debris. The incident occurred at the site where
a sewage treatment plant for an upcoming residential project was being constructed.

The Commission observed that the contents of the news report, if true, raise a serious issue of human rights
violations of the victims.

Therefore, it issued notices to the state Chief Secretary and the Police Commissioner, Gurugram, calling for a
detailed report on the matter within two weeks. The report is expected to include the status of health of the
injured persons, investigation, as well as compensation, if any, provided to the next of kin of the deceased and the
injured persons.

According to the media report, carried on March 10, the police, as well as other agencies, including the civil
defence teams, rescue workers, fire fighters and personnel from the State Disaster Response Force, were
searching for the trapped workers under the debris.

-IANS
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NHRC asks report on alleged racial abuse of Manipuri woman in Delhi

NHRC took suo motu cognisance of a media report that the woman from Manipur was physically assaulted when
she objected to racial abuse

NHRC asks report on alleged racial abuse of Manipuri woman in Delhi

IANS

Updated on: 13 Mar 2026, 8:20 pm

New Delhi, March 13 (IANS): The NHRC has sought a report from Delhi Police Commissioner Satish Golchha within
two weeks over an alleged incident of a Manipuri woman being physically assaulted as part of a “racial abuse”, an
official said on Friday.

The incident took place when she objected to lewd comments by a group of boys in the Malviya Nagar area of
South Delhi in March, an official said on Friday.

The National Human Rights Commission (NHRC) took suo motu cognisance of a media report that the woman
from Manipur was physically assaulted when she objected to racial abuse. Reportedly, the incident happened on
March 8, 2026.

The Commission observed that the contents of the news report, if true, raise a serious issue of violation of human
rights of the victim, said an official statement.

It issued a notice to the Delhi Police Commissioner, calling for a detailed report on the matter within two weeks,
adding that the report is expected to include the status of the victim's health and the investigation.

According to the media report, carried on March 10, 2026, the incident occurred when the victim was taking
pictures with her friend at a park in the area, said the statement.

In a separate case, the NHRC has issued notices to Haryana Chief Secretary and the Police Commissioner,
Gurugram, calling for a detailed report within two weeks on the alleged death of seven workers in a wall-collapse
in the Bilaspur area of Gurugram on March 9.

Reportedly, around 10 more workers are feared trapped under the debris. The incident occurred at the site where
a sewage treatment plant for an upcoming residential project was being constructed.

The Commission observed that the contents of the news report, if true, raise a serious issue of human rights
violations of the victims.

Therefore, it issued notices to the state Chief Secretary and the Police Commissioner, Gurugram, calling for a
detailed report on the matter within two weeks. The report is expected to include the status of health of the
injured persons, investigation, as well as compensation, if any, provided to the next of kin of the deceased and the
injured persons.

According to the media report, carried on March 10, the police, as well as other agencies, including the civil
defence teams, rescue workers, fire fighters and personnel from the State Disaster Response Force, were
searching for the trapped workers under the debris.

(IANS)
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Missing Persons: NHRC Seeks Reports From Bihar, Odisha, Telangana, Maha

by OMMCOM NEWS

March 13, 2026 in Nation

New Delhi: Taking note of media reports on missing person cases, the NHRC has issued notices to the Chief
Secretaries and Director Generals of Police of Bihar, Odisha, Telangana, Maharashtra and Rajasthan, calling for a
detailed report on the matter within two weeks, an official said on Friday.

The report is expected to include the steps taken/ proposed to deal with the increasing number of missing
persons, especially children, said the official in a statement.

The National Human Rights Commission (NHRC) has also sought the latest statistical data from the National
Crime Records Bureau (NCRB) on the status of missing persons in these states within two weeks.

The Commission has taken suo motu cognisance of a media report that of the 12,000 to 14,000 missing person
cases registered every year in Bihar since 2013, many of which are children, barely two-thirds of the missing
children were recovered.

Reportedly, the NCRB suggests that maximum cases of human trafficking have been registered in Odisha, Bihar,
Telangana and Maharashtra.

Odisha tops the list of the maximum number of minor boys trafficking cases, followed by Bihar.

Reportedly, in the trafficking of minor girls, Rajasthan has registered the maximum cases. According to the media
report, carried on March 9, 2026, it is suspected that these children are forced into begging, child labour,
prostitution and other illegal activities.

The Commission has observed that the “contents of the news report, if true, raise a serious issue of human rights
violations of the victims”.

The NHRC has also taken note of the reported concerns that, despite various measures taken by states, the
number of missing persons is increasing, and a few of them have been traced.

In a separate case, the Commission has taken suo motu cognisance of a media report that the lack of proper
medical care for the mother and her baby during pre and post-delivery led to the death of her newborn at
Chakradharpur Sub-Divisional Hospital in West Singhbhum district of Jharkhand.

The NHRC has issued notices to the Secretary, Department of Health, Medical Education and Family Welfare,
Ranchi and Deputy Commissioner, West Singhbhum, Jharkhand, calling for a detailed report on the matter within
two weeks.

Reportedly, the father was forced to carry the infant's body in a cardboard box to Bangrasai village after being
denied an ambulance by the hospital on March 7.

The Commission has observed that the contents of the news report, if true, raise a serious issue of violation of the
human rights of the victim.

(TANS)
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NHRC India takes suo motu cognizance of reported death of seven workers in Gurugram

NTN | March 13, 2026

The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report that at
least seven workers died and three others were injured when a wall collapsed at an under-construction site near
the Bilaspur area of Gurugram, Haryana on March 9. Reportedly, around ten more workers were feared trapped
under the debris. The incident occurred at the site where a sewage treatment plant for an upcoming residential
project is being constructed.

The Commission has observed that the contents of the news report, if true, raise a serious issue of human rights
violations of the victims. Therefore, it has issued notices to the state Chief Secretary and the Police Commissioner,
Gurugram, calling for a detailed report on the matter within two weeks.

The report is expected to include the status of health of the injured persons, investigation as well as
compensation, if any, provided to the NoK of the deceased and the injured persons.

According to the media report, carried on March 10, the police as well as other agencies including the civil
defence teams, rescue workers, fire fighters and personnel from the State Disaster Response Force were
searching for the trapped workers under the debris.


https://nagalandtribune.in/nhrc-india-takes-suo-motu-cognizance-of-reported-death-of-seven-workers-in-gurugram/
https://nagalandtribune.in/nhrc-india-takes-suo-motu-cognizance-of-reported-death-of-seven-workers-in-gurugram/

Orissa Diary, Online News, 14/03/2026

NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://orissadiary.com/nhrc-india-takes-suo-motu-cognizance-of-
the-reported-physical-assault-of-a-woman-from-manipur-by-a-group-of-

boys-after-she-objected-to-their-lewd-and-racial-abuse-in-malviya-nagar-
area-of-south-delhi/

NHRC, India takes suo motu cognizance of the reported physical assault of a woman from Manipur by a group of
boys after she objected to their lewd and racial abuse in Malviya Nagar area of South Delhi

By:Odisha Diary Bureau

Date: March 13, 2026

The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report that a
woman from Manipur was physically assaulted when she objected to lewd and racial abuse by a group of boys in
the Malviya Nagar area of South Delhi. Reportedly, the incident happened on 8th March 2026.

The Commission has observed that the contents of the news report, if true, raise a serious issue of violation of
human rights of the victim. Therefore, it has issued a notice to the Delhi Police Commissioner, calling for a
detailed report on the matter within two weeks. It is expected to include the status of the victim's health and the
investigation.

According to the media report, carried on 10th March 2026, the incident occurred when the victim was taking
pictures with her friend at a park in the area.
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NHRC, India takes suo motu cognizance of the reported increasing number of missing people and the poor record
in tracing them

By:Odisha Diary Bureau

Date: March 13, 2026

The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report that of
the 12,000 to 14,000 missing person cases registered every year in Bihar since 2013, many of which are children,
barely two-thirds of the missing children were recovered. Reportedly, the data of National Crime Records Bureau
(NCRB) suggests that maximum cases of human trafficking have been registered in Odisha, Bihar, Telangana and
Maharashtra. Odisha tops the list of maximum number of minor boys trafficking cases followed by Bihar.
Reportedly, in trafficking of minor girls, Rajasthan has registered maximum cases. According to the media report,
carried on 9th March 2026, it is suspected that these children are forced into begging, child labour, prostitution
and other illegal activities.

The Commission has observed that the contents of the news report, if true, raise a serious issue of human rights
violations of the victims. It has also taken note of the reported concerns that despite various measures taken by
states, the number of missing persons is increasing and a few of them are traced. Therefore, it has issued notices
to the Chief Secretaries and Director Generals of Police of Bihar, Odisha, Telangana, Maharashtra and Rajasthan,
calling for a detailed report on the matter within two weeks.

The report is expected to include the steps taken/ proposed to deal with the increasing number of missing
persons, especially children. Further, the Commission has sought the latest statistical data from the NCRB on the
status of missing persons in these states within two weeks.
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NHRC takes cognisance of assault on Manipuri woman in Delhi's Malviya Nagar

By IANS | Updated: March 13, 2026 18:35 IST
New Delhi, March 13 The National Human Rights Commission (NHRC) has taken suo motu cognisance of a media

NHRC takes cognisance of assault on Manipuri woman in Delhi's Malviya Nagar

New Delhi, March 13 The National Human Rights Commission (NHRC) has taken suo motu cognisance of a media
report regarding the alleged physical assault of a woman from Manipur by a group of boys in South Delhi's
Malviya Nagar area after she objected to lewd and racially abusive remarks.

Observing that the contents of the news report, if true, raise a serious issue of violation of human rights, the apex
human rights body has issued a notice to the Delhi Police Commissioner, seeking a detailed report on the matter
within two weeks.

The NHRC said the report is expected to include the present status of the victim's health as well as the progress of
the police investigation.

According to the media report, the incident occurred on March 8 when the victim was taking pictures with her
transgender friend from Assam at a park in the Malviya Nagar locality.

Meanwhile, Delhi Police officials stated that four juveniles were apprehended during raids conducted in the
locality after the incident was reported within the jurisdiction of the Malviya Nagar Police Station.

According to preliminary information, the victims — a woman from Manipur and a transgender person from
Assam — were walking in a park near the Saket court complex when the group allegedly began making racially
offensive remarks at them.

When the woman objected to the comments, the situation reportedly escalated into an argument, following
which the group allegedly assaulted them -- punching them and hitting them with belts while also hurling abusive
and derogatory slurs.

The injured woman was later taken to Safdarjung Hospital for medical examination and treatment. Authorities
said she is currently stable and sustained minor injuries in the assault.

Earlier, Meghalaya Chief Minister Conrad K. Sangma expressed anger over the incident, describing the assault as
'sickening,' and said that repeated attacks on people from the Northeast in mainland India are deeply concerning.
Disclaimer: This post has been auto-published from an agency feed without any modifications to the text and has
not been reviewed by an editor
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Haryana rights panel seeks aid policy for deaths in police custody

Mar 13, 2026, 06.14 AM IST

Gurgaon: The Haryana Human Rights Commission directed the state govt and the state police to frame a
compensation policy for deaths, torture and other violations in police custody on the lines of the existing policy
for deaths in judicial custody. Commission member Deep Bhatia said the framework must mirror the existing
compensation mechanism to ensure uniform accountability and compensation across all custody-related cases.
In 2021, the state implemented India's first compensation policy for unnatural deaths in judicial custody—offering
Rs 7.5 lakh in cases involving assault, torture or negligence by prison officials, and Rs 5 lakh for deaths caused by
medical negligence. The policy was subsequently endorsed by the National Human Rights Commission.

Bhatia was hearing a case of alleged custodial violations where the complainant argued that families of victims of
police custody violence face uncertainty due to the absence of a structured compensation regime. The
commission observed that the state cannot maintain two separate standards—one for judicial custody and
another for police custody.

The Commission directed the govt to finalize a policy, in consultation with relevant departments, ensuring timely
compensation as a constitutional mandate. The policy must clearly outline violation categories, assessment
procedures, compensation amounts, and disbursement timelines.
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NHRC issues notices to five States over rise in missing persons cases

The Commission takes cognisance of media reports indicating 12,000 and 14,000 missing persons cases annually
since 2013 in Bihar alone; observes the issue raises serious concerns of human rights violations

Published - March 13, 2026 09:20 pm IST - New Delhi

The Hindu Bureau

The National Human Rights Commission (NHRC) on Friday (March 13, 2026) issued notices to the Chief Secretaries
and Directors General of Police (DGPs) of Bihar, Odisha, Telangana, Maharashtra, and Rajasthan, expressing
concern over the growing number of missing persons reported in these States.

The Commission took cognisance of media reports indicating that Bihar has recorded between 12,000 and 14,000
missing persons cases annually since 2013, a significant proportion of them involving children. Reports suggest
that only around two-thirds of the missing children have been traced.

Govt. gets NHRC notice seeking report on missing person cases

Children most affected

Referring to data from the National Crime Records Bureau (NCRB), the NHRC noted that the highest number of
human trafficking cases has been reported in Odisha, Bihar, Telangana, and Maharashtra.

Odisha recorded the largest number of cases involving trafficking of minor boys, followed by Bihar, while
Rajasthan reported most cases involving trafficking of minor girls.

NHRC issues notice to Madhya Pradesh government over police inaction in finding a missing girl

According to the reports, some missing children are suspected to be forced into begging, child labour, prostitution
and other unlawful activities.

Observing that the issue raises serious concerns of human rights violations, the Commission has asked the
authorities in the five States to submit a detailed report within two weeks.

The NHRC also took note of concerns that the number of missing persons continues to rise despite measures
taken by the States, and that only a limited number of cases are successfully traced.

The Commission has sought information on steps already taken or proposed to address the increasing number of
missing persons, particularly children. It has also requested the NCRB to provide the latest statistical data on the
status of missing persons in these States within the same timeframe.
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NHRC takes notice of Gurugram wall collapse that killed 7 workers, seeks report

According to media reports, the incident occurred at a construction site where a sewage treatment plant (STP)
was being built for an upcoming residential project

Sumedha Sharma

Tribune News Service

Gurugram, Updated At : 07:31 PM Mar 13, 2026 IST

The National Human Rights Commission (NHRC) has taken suo motu cognisance of reports of a tragic wall
collapse at an under-construction site near the Bilaspur area of Gurugram, Haryana, which claimed the lives of at
least seven workers and left three others injured on March 9, 2026.

According to media reports, the incident occurred at a construction site where a sewage treatment plant (STP)
was being built for an upcoming residential project. Several labourers were working at the site when the wall
suddenly collapsed, trapping multiple workers under the debris. Authorities feared that around 10 workers could
have been trapped immediately after the incident.

Taking serious note of the matter, NHRC observed that if the reports are accurate, the incident raises significant
concerns regarding human rights violations of the victims, particularly relating to workplace safety and protection
of labourers. The commission has issued notices to the Haryana Chief Secretary and the Gurugram Police
Commissioner, directing them to submit a detailed report within two weeks.

The report must include the current health status of the injured workers, details of the ongoing investigation, and
information regarding compensation or relief provided to the next of kin of the deceased and the injured
labourers.

A media report published on March 10 stated that multiple rescue agencies were involved in search and rescue
operations following the collapse. Teams from the police, civil defence, and fire departments, and State Disaster
Response Force (SDRF) worked together to locate and rescue workers trapped under the rubble.

The incident has raised serious concerns about construction site safety standards in Gurugram, a rapidly
expanding urban hub with numerous ongoing residential and infrastructure projects. Authorities are now
expected to examine whether safety protocols and labour protection norms were followed at the site.
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Karnataka HC orders probe into encounter of rape-murder accused

The court was hearing the public interest litigation, filed in 2025 by People's Union for Civil Liberties-Karnataka,
and Dr Madhu Bhushan.

Express News Service
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2 min read

BENGALURU: The Karnataka High Court ordered a judicial magistrate enquiry into the alleged 2025 police
encounter of a migrant labourer, who was accused of rape and murder of a minor girl in Hubballi-Dharwad.

The HC said the enquiry report should be submitted on June 8, 2026. Referring to the directions issued by the
Supreme Court in People’s Union for Civil Liberties, the division bench of Chief Justice Vibhu Bakhru and Justice
CM Poonacha directed that those norms must be strictly observed in all cases of death and grievous injury in
police encounters by treating them as law declared under Article 141 of the Constitution of India.

The judicial magistrate concerned should also bear in mind the guidelines issued by the National Human Rights
Commission for conducting an inquiry in cases of death in custody or in the course of police action, said the HC, in
the order passed recently.

The court was hearing the public interest litigation, filed in 2025 by People’s Union for Civil Liberties-Karnataka,
and Dr Madhu Bhushan. The counsel said instead of filing an FIR for custodial death, it was filed against the
accused-deceased, and no police officials were named.

There should be a magisterial enquiry in accordance with Section 196 of the BNSS. An enquiry by an Executive
Magistrate was conducted, which is not in conformity with the directions issued by the apex court, the counsel
argued.

Advocate General K Shashikiran Shetty said that there is no requirement to name the police officials as accused,
as the entire incident is recorded, and that if any further offences are to be added, the same can be done at an
appropriate stage. He assured that all aspects of the incident recorded would be investigated by the CID,
including the role of the police officials.

Insofar as the conduct of enquiry by a judicial magistrate is concerned, he submitted that there is no objection for
this court to issue directions in this regard. In fact, a reference was made for conducting an enquiry by a judicial
Magistrate. However, the same was declined on a misreading of the directions issued by the apex court, he
argued.

On April 13, 2025, at around 10.45 am, the police received information regarding a body of a child, which was
abandoned near a shed in Vijayanagar. The accused took the police to the outskirts of an abandoned house,
where he resided, where the child's body was found.

The accused was shot near that house. As the accused tried to escape by pelting stones at the police, and tried to
strangulate a woman constable. Two warning shots were fired. Thereafter, three shots were fired at him, and he
succumbed to the same.
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ATIAT AT & F@d ATHE! UR TIUISIRY! O%d, uid IJsat @ Raid i

Mar 13,2026 10:58 pm IST a5z, =1E facett

TSTIeRT TSehl hl %<t o AT & 332 Ugel I ATl dAsfahal el deehs! &

73 fooet!, Toid | IETT AR STANT (TTUTSRET) 7 327 & SATudr @l &bl Sad! Tvea iR WR1d Repls R ot foam &1 s =
39 A # Ui 51 € & g0 o Wik faeqga Rald Afft 8 18mamT 2 srdman o6 ves Rl & AR 2013 € fgR # 52 91 e
12,000 & 14,000 T ATYAT 14 & AT &5t id &, o0 @ 9t T & a3 enfiet &1 399 @ ohdie 31-fagrs a<al o) & sRe fohan
ST G &1 TIUTRREY 3 59 At | fIgR, siifaem, detn, deRrmy ofk o & g afidl ofik gfow wAgifAcere! &t Aifew st
fora & 3k 39 faqa Siee Y #iTlY & 13

J gt b T sroRTey Reptd &Rt & ksl & SIIAR AT deahs! & T TGl HATHer iifaem, fgR, demr ok #gRTY & &< fohy Y
81 T8 AT TTSehl bl deehdt & el & N3 uget @M R 8, 99 a1g fAgR o1 @i g1 Safeh Aranfent asfaal 6 awnt &
AT H IS H G SATGT AT Gl g1 hl I1d 91+ 3118 ¢ #Hif2ar Ruld & rgar @av 8 fos amadn s=i ot it #iv, ara
ASIGY, 38 ATUR 3R 37 3y fafafdt & edher S g1 81 gAeasRet 3 el fh afe 3 @er weh & af 98 amanfdert & ik
Ieeta ST HTHT & | 3TN 3 Fg H FidT STatg o I gRT &g dhaH I8 & STasig ATddT vl hl TAT AR a6 el & 3R agd
S @RI T & g&T ol U7 <&T &l
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wggeRHt 7 fora ufeaw Rigym & Fasd & #ia o1 93, SR fhan Aifed

By shivam kumar March 13, 2026 1 Min Read

T2 et It AR ST (THugsRe) 7 IREs & ufaw gy St & IheRYR IuHed SRUdTd & HHaTRa &t FTaRaTat
& THRUT oh AGSITd 1] i hiAd Hcg T W: G fordm &1 ST = <t (=& w@rea, RAfdha, 1em va aRar swearor v & aftg
3R SIREs & ufead A & SURGed ol AIfed SR o & 918 & Hidk 39 AW R fawqa Rald a7l 81

ST = ara fh 9 AT 2026 @l yehifd Hifgar Ruld & AR 7 AT &l reudrel gRT Gl 7 AT ST & a1g fOdr ot f1g] & 2/
Pl T & T H TR STRTETS TG o ST UST| @aRl o JTfeldh, SIeTdTel o haalal 4 URAR i 7d fA] & 1a St Srudrd & ameR
& S & forg FoeR o ofk fahedt off yepR Y TErIET U dRe & 3R o faam am
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ATAT AT & Fed A IR NHRC T, sitfsen-fagr g@q 5 asat & aivf) Raé

By Sheshnath Rai Edited By: Rajat Mourya

Updated: Fri, 13 Mar 2026 03:15 PM (IST)

TR AT SRR STANT 3 Q21 H AT @Al hY Sget T W &d: W fordm 81 3mahT 7 38 7R AHarfaeR Jg1 Ard gy shifsem,
fI8R, deTHT, AERTY 3R IS WART ¥ & 9@Tg & Hiar fawqa kol @it g1

ATAT AN & Sed A IR NHRC TR, sitfsen-fagr a@q 5 wsat & gt Raé

HighLights

AT AFAIfYPR SRINT 7 SATIaT @l R W 937 forar|

SNifsen, foeR afga uia wsat § 7l faega Rad

AT St & SNyoT 3R deepst wR iR ffar srars |

SITRUT HaTGaTdl, Ya-eaR | AFT AFaTEhR RN (TIIDRET) = 321 H F1adT aiT hl St H&AT 3R Ig denie oh @rie Repls W
T AT foldT g1 SIRINT A 9 AWt ol TR AaTfaeR Jg1 Ad gu 3iifsam, R, dei T, ARy SR IS SRaR! & Aifed
SR} fopar 81

TN A 34 Uil I & J& | SR gfard AgrAaernl & &t dwrg & Wiar fawgd Ruld 37 =t wer g1 ary & I srarry Refd
R & oft 71 ISt F AT AT et arer R B Rad 7 7g 2

Hfear R & orgaR, af 2013 J R & &R T1eT BT 12 F 14 §IR <7 & ATdaT 814 o A ot &1 %8 &, o o) Teean seat
hl 81 379 & Hfeher T qY-fagts a<dl ot &1 sRTg fohar ST et g

TAETSIRE b 37ehs] o HdTch AT dehe! o a8 SATGT ATHe SNif3er, fogR, AT 3R ARIE & Gof fohy 714 § | ATATTeNT eIl hl
TR & ATHEAT § SNT32T a8 FWR 8, STafch Ao dsfohal i dweps! & AT J IoTRIT Ugal I R &

Ra¥d 7 ag oY aneiet STdTS 718 @ b cTuar sreal aht sfiE Hirar, aTet Aeigd), 48 IR SR 3 srdy nifafafdat # e e S 3|t
gl

3TN 7 gt o afe Rulé & & 13 ard Tgt § ot g fifsal & ararfaeRt o1 1k Ieied g1 ST = ag ot fKiar sars & usat grr
fafe¥a sar 3B & ATasyE AT AN chl HEAT 96 5 & 3R gd HH A § gl Il UdT Tl U7 8T 3|

TR 3 75 § g off Sa9 i gt & o ATadr @, W) Sl & AT bl ek 3R I8 STeg @io & oY ol Shed 331Y
T & T 3 T ST 2
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f3eeht & 390 TR gaTehis § NHRC &1 YaRM, gferd sfAsr ofik DM ot Aifes; s fAdsr

Mar 13, 2026 05:25 pm IST

Subodh Kumar Mishra | diétars, =g feeeft

getl & Hieh TR faeet & 3T TR H §S gaeh ! &1 & AHel H AFI AHAORR AT 3 U foram 81 mai 3 ufeds et & forem
AfoRge o et g sffsr ot Fifew SRt o §t IwdTg & iR srarg Ruté At 1

glcil &b Hich UR faeell e S0H TR # g8 gaeh ohl &l oh A H AP AHaTehR AT 3 Yerer foram g1 31t 3 ufeds faeedt & e
afoge 3R fieett gfore iR ot Afew IRt o af avarg & iR wrars Raté At 1 smah 3 Hefda sifdamiat ot ger i gt
3R fsaer ST shet ot fAger oft fea &1

ITH TR T SISt HicAHT A gt o SR TSHUAT o &1 7[cl & o1d gs 18T # a1 &l Hid o et # gferd 3 & ATaifern! &l uhsT &
3R 14 guen! &t RUAR 3T &1 grugsmRedt & 10 Ard ot 3iu= srfarsl & wgt 6 fRerad A & a1g 397 39 A1 o1 e foar
gl

gt Y BIE TS T Y g TSI

fRYeRTacend| UehTST = STRIT T & foh 3 AR # gich! & Scd o SR e Afddl o Teh §Hg A d901 U sRgHT § gHe fohat iR
39 die-tieak AR S1el| fAPRId & SgHR, I8 g1 I8d & SR T & ATel! B¢ g § IF g3, S &Rt gl aRart & e
faree gami

g2, geeRy 3R i <t ©3i ol geadTe

3R g foh difed aRar grT a1 AFM & ras(g @t 15-20 @RT & Geh THg A d8U1 IR a9 gHclT fhdT S19 98 qrufedT argd 9 &R
e g1 | fihrrd # et T & foh gHeTaR) A g2, TRl 3R ol I Bl o1 STt fhar| 39 gHal & Wifd @t mefik e o sk |
# 3rdTet § SelTsT & SR I9ch! Hid gt TS|

vt garast Y off AT

fRreprrdehat 3 ST & gEaety Y 7T Y & ok IR ST ghfaa s, Toft st Y ugar ok 37 W goawr 9o, difd
gRRaR i Greafm 3R Al garrestt 3 ot g1 fobar g1 ik & «7e 7T Ry ueH qedn difsd & AFardeRy s Seeta Udid
gid &1

TAuTIRYt &t e = T forar

AHaTfdepR Treor ifafas, 1993 &Y &RT 12 & dgd AP AR SN (THegeRyY) 6 veh s 3 59 At o1 I3 foiar g1
It i sregerdr o T8 Ui s 3 srfarg! # foran & fos 3ot ot fAder e Siman € fos ag ufeam et & forem afoige ik
faeett & gfor Smga ot Aifed SIRY & 3R fRIAId & @I TTq STRITT <ht STia sher ol fAder &1

WA e griara @ o e

Friare!r # am feran ¢ ok fafva Hifsar Rulef & Areaw § ag IRy @i M7 ¢ 6 gieft & SR Sfdd Srafgs[dr & R ag ge-1
gt | Frfargt & et R & foh S weiet aeft urdfies et i Sita et ofk 3% grfera vt suE e Hifgar wiewH w geia
gt ot enfAet 8, [SiiehT w18 & &U | A g1 HehdT 81 3TH 31T gl T ¢ foh SRR ohl ge-erel o urd & Hieldt Gest
Y Topd e R IS v ot fAder fear ma g1

FHrRIaTe! H ohgl 7T § foh STia goiet g giAfead el foh SToRTe @It IR Siferal o ferme, &RF & ferm, geer a1 g9t & &fdd dR @)
SWHTC hl T 31T g, 3= wiifaes s afgd woft wRRAe a1ea fafdad geh, wRféia ofik g frg e €
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ATIAT @ & T AT IR NHRC bl Wd: I3, 5 Tsal @ &) g § &t Rad

TN = 9 AT Y TeRIfRId e Hifsar RUNE a1 gater 3d gQ hal foh s amaar sedi & IR | 371Riehl & o 38 i wiram, a1er 99,
Jeagiy SR 31T Srael ATt & SR AT 51 TehelT &.

QUASTTE

13 March, 2026

7% focet: T AFaTfaeR SRR (TTTTSTREY) 7 327 % g WSl § ATIdT @R o ded AT 3R 378 G- hl ShH &R i dlehs HifeaT
ST 7 fogR, siifSsm, AchTH, AERTY 3R ISR & H&d afddl 3R gferd AgTaerl &l Aifcd SRt &he 39 g W &l gl o ik
farega Rt =ifi 8.

feuitef & SR, fagR & 2013 @ §* TTel 19T 12,000 & 14,000 Teh ATTAT il & A gt 81 38 8, O & s amet 9=l @
IS 8. gIelifch, ATuaT el # 9§ Shael T G1-[d8TS ol &1 WHel ST Tehl g, fSed S-1ch! YR 3R Feffad Mwor st cen =T g 718 8.
TggRRE 3 A araRrer Repts <R1 (Teftamzalt) & siichst o1 oft T foran 8. 379 siirs! & AR AT dwenst & Ta 3ifdies ATt
3itfgem, fagR, Ao iR AgRTE & <ot fhy 71Y §. AraifonT csehl dhl dwnst & Al & sifee Tad FWR 8, 3T o1¢ fIgR I ™M g,
STeIfch AT eTsfehal chl deehst & ATl | ST Tad 37 &,

JTRINT A 9 AT et TepTfRId e HifSar RUNE e gatett 3d gQ el foh e aaar sl & IR # 3nieiehl § o 38 i Hiram, arer 99,
deargit 3R 3= srae fAfAfadt # SR @ 1 Fehall 8.

3TANT 7 gl foh 3R Rulé & gl 713 91d Tat §, d) I8 Iaf9epRi & 1R Soeier o1 amaaT §. 3T = ag oY gt o Tsal grR1 3318
TTQ A & STaSlG ATl ATl hY AT TG TS & 3@ &, STaich Sgd A @l ehl gl UdT Ie U1 T 8.

ST SHRUT TG SRE A TS Tsat & & g0l o Wi faeqa Rulc & ol svat 8, e I8 a1 Sg b gt @i, @eens s,
I Fgdt T § Fued & Ay o1 e 31T 71T € IT 31T ST eh I1eTT 8.

g% STl RN A TAHamRe § oft g uiat Irsal & araar dnm bl (RS @ 2 aret srics 34t Tra A1 & iR Iueresy e &t
e 8.
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nhrc-takes-cognizance-of-gurugram-tragedy-7-workers-die-in-stp-collapse-
201773421050073.html

gTd 2! 6 Jid A A AFarSeR S—NT 3 Sare 7

Mar 13, 2026 10:27 pm IST Newswrap fa=g&™, SHieqR

T AHET SRR AN (TTTISRE) = Toum # it &l gars & IR gt a8 9 g8 9ra gifiten! &l Aid W @d: 93 foran 81
STANT 7 RATUT AR 3R Yferd il e SRt e 14 371 & iR Stama 77 g1 8168 A 919 Aeigy! & @red 3R Jaimast &t
STt off 7t 71 21

THUTH/SHRIEYR, 8t v Haraardn| IS AHaTfieR ST (TTURE) & gadld) 6t garg & 3R gt eg & |rd wifient
Hid I HeAT IR W WA T §1 [ehdR ht STl 3 gRATOT §ReR & g afda ok Toum™ & Yo S &t Fifed St fahar g1
& g & iR ST SIfAe e & 3R QT MeI1R{eRrTaett g f&q AR reiad fAd 3itth erd dicit & THaR &R Ad
fafonefa tistee & s dede wie 6 GaTs wer & SR SraTeh A2l &8 TS| 39 Ao ohl gue & 3 § 11 Hoigy 39 Y & | 91
HoIgRl <t Hich IR &t /i 81 78 off, Stafdh TR 719k ®9 & /et gt mql

Al # & B YA FRES & W6 aTe & | TAgTerRe! A Hifgar Ruida w R va gu Fer & o aft @R wEl § at ag WY AR
AHATEHRRT & Iecie I THR JATHAT § | SN = Ig Thd e & o Fmfor @ra w grem At Fi sredt &t 18, Srad! aog @
ety FoTgRt @t erueft ST ATt Ut AeTgyl <t gren giAfRad AT SahaR iR v HY fmieRt 81 59 avg & gred! | ST ST
UL ATIRATa! Sl 3R SUART AT & ITATST 371X 3Tffeh TrIaT i STThRT ARSI = S1oT Aifed # e w9 @ I+ g=
SRR ATl § 1 gTad # "Il U ASTqRl o Wy i adnr fRfd 3k 3-8 faa ST 81 Su=R| 31e deh g3 Yferd 3R uemafies i
o1 fderor 3R ST R I 718 SRaTS | Ffeh HSIg & URSHI SR "Il eht &f e 718 3Tfefer AgTIT AT Garmerst a1 &RT it /v T 8
SIRINT = GRS ot T FAder 3T g fob srret 14 A1 & iR g Rulé e & Sirq gt & &t gt gehl 8 RwaRiged & are gfed =4
foeeR Shuh, ShaR Afed o1 B @Ml & foly AR ot AT IgR o= & ATHe gt foRa o1 Ame & Sifg avd ge gfad 3 wisiae
TSR 3R IFaRA Eoil=oR St TRTAR fohaT| ARt I § 2T X QT STRITUIT eht Siel ol faaT T Shatdl 28T 159 H3l oid 96
3 JUIR H BTG H S T aTet T AfFent o aRei ot anifefes Tgraar Ue™ e & fog 20-20 drE w0 & Ik U fohg 31
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2fAeRt &1 Hid A # AR RN = STare 7

Mar 13, 2026 08:06 pm IST Newswrap fgg&™, Tgiia

TUTH, TE HaTeardT| 9HaR X 3d &l fGermaet 1id 7 [&d e et (8 sifth Sers ol Pl § st ¢iehe Wic (Taer)
&6

U, W HaTGaTdT | AER ATaTfSehR ST (TTeTSRE)) & vadidl & Gars & R Mgt gt € urd siffent &l /i hl gea1 )
W GAM ol 81 YehaR 1 AT A gRATON TRepR & H& Gig 3R U & iy Sigerd &l Aifed SR foka 81 &Y Jwrg & +ftar
STaTE S et & 31T Ry 17| RAeRrmaett g fR&d AR elac [ sitth e dici-t & TiHar &R ad Rafoneda isae &
st gieHc wiic Sl GaTs e o QR 3TaT Mgl &8 T8 | $9 Acis bl guc # 374 ¥ 11 HoigR &d 7Y &1 F1d ASIGY! ol Hlch W &
Hid g1 78 off, Safe IR ik ®u @ grge 8 7Y I vAegeRa!

7 HifEar Rt w 7R e ge st & o aft @aR @8l & dt a8 A IR R aHarfdeRT & Ieered a1 iR arre &1 s 3 ag Hahd
f&am & fo5 FAmfor et R GRem Aen! i st it S, el avTg & QY FeTgyl @t sruHt ST AT ugh AeTgyl i grem gfafeda
T ScheR 3R UL &Y SR €1 59 a8 & gIedl & ST ST URITHA A eTuRarg! hl 37iR S2TRT hedT & ISt 3R 3mfefan
FEIT I THRRY AN = 3ot Aifed # e F9 § i g SHamiRal A7l §1 ged # g1 gu Asiqyl o @ 6l g
fRIfer ofik 3% f3a 71 %61 3U=R| 31 a0 §8 Yferd ofR wermefes ST o faawor iR QST ok i 778 hrars | e Aeigy! & IR
3R Gt <t &t Y T Snifefen TERIAT AT FaTast T ART St HIT AT 81 SRANT A YA T M3 13T ¢ ok arret 14 Gt & iR
Ig RUté ter Y 1Y 39 AW J gferd gRT i 511 8t St Y AR o Tte AR ST e YT & 13Y 7l I 8 geht §
fRTEARIEIed & are gfeld A fdeer dhul, dehar dfgd 3 ©g Tl & it HitelaR et foreTrgR a1 | /et gsf fohar At dret | St
hed gT gfeid A Tistae AR iR IaraRel Sofif-aR ol ARTAR fohdT| ear it hic & 921 ohe a1 STRITUET ot Ster BT foam |
haT TETT ISy H3T Fo 96 A AR ol g6 J ST TaT aTet 9Td HfHen! o GReTI opt 3TTfefeh FgrIdT UG $he o fefg 20-20 drE
39 & I UeH by &
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Source: https://www.jagran.com/haryana/gurgaon-nhrc-seeks-report-on-
gurugram-soil-collapse-deaths-40170674.html

U # gt 69 i geAn. AFantgeR s A Al fawga Rle, & fiRar

By Digital Desk Edited By: Rajesh Kumar

Updated: Fri, 13 Mar 2026 08:34 PM (IST)

T AT SRR AN 3 U & AeRTael 7 AR weide Shegae™ 1 IR gQ fAg! &¥ i geT o1 d9r foran, e+ ara
Hoigyl <l Hid gl TS ot

HighLights

T AFATARR AN 3 THUTH FeT Bl A7 foa

Td ASIgYl Y Hid, IR g1, fawgd R @it

R-ZXGA AT BT ATHAT Gof, & TBRT TRUAR|

SIFRUT HATGGTdT, THUTH | IS AHTERR AT (NHRC) = {[shaR bt 3 g1 o1 T forar, forad Rermaeft # R weteed &
Teh cheger dTge WR ) 6 @ 1d Asigyl I #ld 81 715 &ffl NHRC A 753 & g |fda iR oum & gfad iR &l Aifed SRt
R 3T AT TR & g & 3ieR fawgd Rt amfi &1

Rl & fasiy w0 @ e afaaat S @res f[&fa, T W@ 79, SR g o ARSI 9T a1l o [GQ 7T FaTast o aR § STTHHRT
7itft 7E g

AFAISSRR TN = 59 "1 § Jgt Hifsar Ratef &1 &@a ¥3 (suo motu cognizance) foram g Rutel & srarar mar o f&s 9 ard
! THUTH & AR 3fTh & U feR 7leel & Y higaRM d18¢ IR Hidsl dlede Wie (STP) & foig @i Mg g & gt e @
9Td ASIgyl <hl Hid 81 T 3R IR 317 "I gl g

ST 7 ur foh O a¥g @ 98 ge g8, Su9 NifSdl & Amanf@ieRi & Seetad ot ares 1R fKFarg dar gt &1 g9 uRkummeassy,
JRINT 7 I & Jd afg 3R THum & gford SfAsr ot Tifew Sk o 39 e R &Y g & 3icR e faga Rl &t 7 6 81
Ig ST SR & b Ig T HHAR I el ehiger W18 R g3 AT 39 A & ey H, ReaaqR gfaw = o et fod ot &
gfdfAfe 3R ShaR A g1 3T AT IR-331Gd g (STt 8T <hl AUft H 751 3MTelt) 3R Frar [ATHT & ure | aroRare! ¥ deifdd
Y137 & dgd FIR &of &l 21

gferd 7 Mieide A7oR GAer IR ok Terarer SolifR fA Tis ot iRTaR @ forn €, Siafs o SRt aafaaat & faems Ras
YE A & fely STa ST 21
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1264321

faeett Trg=emRE 3 gatwr & Afgarsii & @y ge sy eeagr w foran @q @9

331 Y ST AET el & AT AR $elTeh A YA Afgell & d1Y gQ S +1g g 3R ARYIC & Ael # AL AR
3TN (TTQIREY) 7 Wa: I3 feram

By 3 AT 2026

8 faeett, 13 AT (IMEQUATH) | 320 I ASTeT AL faeed! & ATTe TR gelreh # iR Afgell & H1Y §U M-I agR 3R
aRdte & A § A AaFarfdeR AT (THegemRdl) 3 w@d: I3t faan

TIGTSRE! A Ig SR 370 TiLTeT HifSaT Ta g8t WR &1 8, s gl 7T & foh AFaTf9eR ST 3 39 OR UehevT R @d: 9
e feelt gfore ot Aife S fomam 81

STANT 7 feeett gfele € ATe A qf 9tdTg & HidR stare 7T §1 39 Ruld # g &9 § dif3dr & @y 3R 3@ d% 59 Ad § =1 55
HRATS S TS &, TP IR A G FHhRT AFH 7 &1

S 3TCTTdT, SN hl Rt & SR I 718 UIRe # gedT o IR J W G SHeprt &Y 775 1 AU SR o JdTfeeh, fdcel & Arerdia TR
SelTch B ATOIGR ! o ATSATSI TR Ueh dSeh! bl T M- fewqoft e a1 o, fSrrent g1 afgamsii A fakty fopam ik s e ot
foifa ardie § a=dia gt )

agl, ATaTAeR SmanT A Hifsar Ruté o1 garen 3d gu el foh ag gear 10 71 & g, STa ff3dr 7 e el & |1 Ueh ureh
IER o 381 off, 3t a8t W HiS[g dsH! & Uk Wig A 3 W Y feugoft i, fSreent 35 foxter fha

39U IR, AT & Geawial hiARTS & AT 3 39 "eAT Y a1 avd gu as sifdeial & T srars &t A Y of 1 36 srom
TlereT HifSAT TeRT §8eT TR U1 &hed gU el AT feh YRd # gl & @il R IR-aR &1 38 §Hell 9 A agd 3Mgd § ! faeedl & Hiehd hic
o UTe A0TYR 3R 3rH & §HR &Y clivll U g3 ARIReh gHell dge Hadia g1 Feita Iaftsa ol amr= fRfd g1 A S =nfey ok
T 59 [T HRaTS et anfeq | 7 SiferRaT & Sg ol § [ & FHgl Hrars |
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Source: https://www.punjabkesari.com/india-news/delhi-nhrc-ne-

motu-sangyan/

faeett: TTUasIRE! = yatwR I Afgerail & |1 gu s sgdgR WR forn @d: dA

04:44 PM Mar 13, 2026 IST | IANS

7% faeeft, 13 AT (SMEUEATH)| 32 i ASTeT AL faet & AT AR Selteh # Y@t Afgel 3 A1 §U Sisi=a saaeR ok
aRdte & A § TE AFaTfSeR ST (THegeRyl) 3 w@id: 93 faar

QGATIINRET A I8 STHhRT 3707 Hierel HifSar U 68 W 4l 8, [Sas gl 711 8 foh AaTfdeR Sl 3 §6 I Uehevl R &&d: I3
A fReett gfar oY Aife St fawar 81

STANT 7 feeett gfore & AT & §f 9tdtg & iR stare 7 §1 39 Ruld # ug@ w9 @ dif3dr & @y ok o a% 59 A1d § |1 $8
FHRaTS H TS B, 39F IR F G THBRT A 7E B

S ST, TTINT hl X & STRT <l 718 UIRe & °eAT & IR | f T SR &1 78 €| TIgasTRE! & Hdfeh, fieett & ATedig R
$cTeh # AR Y T ATGATSHT IR Yoh dISeh! ol TG M1 fewoft ohe 381 o1, fSreent g1 Afgeman A faxty fham ok sah g ot
fRfy ardie & d=dia gt TS|

Tgl, AR AT = Hifsar RuYé & garen qd gu el & ag ge 10 A 6t 8, Sta fif$dr 3o o Q! & 91 b uteh
TER o gl off, Toft T8t W HISg d8H! & U g A I R i fewquft 6, et 3gi= vty fomam

T UgR, AT & GEIHAT HIRTS & THT 7 39 e Y a1 oed gu ais sifdewiat & T wrar 6t A 6 of1 35 e
HiereT Hif$aT TR g IR Uie &vd §U el AT fob R # YaiwR & @l O aR-aR 81 %@ §Hell & # sIgd 31ed g | face! & Arehd hid
& U9 Af0IGR 3R 31&H & AR &1 AN R 3T ARIRes gHell a5 et g1 T%iia Iafis @l amr= fRafa 78l 7 s =nfge efik
& 59 fAATh HRaATs el a1y & sifderIal & Smg o § i & Fel rars ol

--MMETTH

gHTq/
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Source: https://www.tarunmitra.in/national/nhrc-notice-to-five-states-on-
missing-people-and-human/article-131811

ATIAT NI I |G d%ehs] UR Ui ISl bl TAUgeRE] o1 Aifew

Published By Harshit

On Mar 13, 2026 07:49 PM IST

T2 et | It AR ST (TAuTsRE) 7 de1 & Aruar cafaadl &Y ged) Tt 3R 3% gt # UL & AR1emse ueeH W
ST 3 YT § | STRINT = 3 A ol ez WA oid ¢ [9gR, 33, AT, HeRIY 3R ISR & qe wiat 3k gferd
AgIAGereh! (SSid) ot Aifed SRt o qf Iwdrg & HiaR fasgd Raté wnft 81
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Source: https://vocaltv.in/national/nhrc-notice-ranchi-
jharkhandphp/cid18360862.htm

Ferstrd 3] <l Hid AT 7 SIRES & SRRl bl TIggeRe! &1 Aifed

By VocalTV Desk | Mar 13, 2026, 16:32 IST

72 faeeft, 13 7 (R.4.) | sIREs & ufeaw Rigyy O & IoheryR Surse SrudTel # Faid fAg] H #ia & AT & Srudrer shifal
& RE G hY 7T ATIRATET BT AT AFATNBR SR (TTTIINRY) 3 W I3 foram g1

SN 7 SRS & WA RAfchaar e vd aRar wearr v & @t ok afeas Rigym et & Surged ot Aifed SRt o 3 9
& fier faeqga Rt 7ft 81

ST 7 saran o Mfgar Ruld & eaR 7 AT &t Sreudred gRT GReld = 3T ST & a1 fUdT ot f1g] & g &l Tt & 98 & 7@
FTRITE Mg & ST UST| @aRY & ATfaeh, SRUdTel & hHariRa 3 uRar &t fA] & 21a oY sRudret § a1ex & S & g AeisR fhan
3R fopeft off TrepR Y TETadaT Ue™ @i § SR o AT
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Source: VocalTV https://vocaltv.in/national/nhrc-notice-haryana-
govtphp/cid18360467.htm

2ifAeRt &1 T & AT | SRATUT TRPR ot AFATSRR MRINT T Aifed

By VocalTV Desk | Mar 13, 2026, 15:26 IST

T2 faeeft, 13 7 (R.4.) | it AanferR el (gregsmee) = gRaron & e Sa & RamaqR &7 & o ves fAafonefia @ w
R R & ard gifent &t Aid 3R i 377 & =e giF ol TeT a1 T T fordT &1 3T A 753 & g |fdd 3R Tou™ &
gfel SIRYa et e SIRY 3 &1 FdTg & iR fawgd Rald diaa o fder fdan g1

ST = g fk 10 AT 2026 @l HehIfAd Uen Hifsar RUlé & iR 9 A &t gRamon & U™ & foamayR &5 & urd Uk

et @ R SaR kA @ o9 9 o0 919 Affe! 6 Jid 81 718 3R 9 3= 5TIe 8t Y| H T &H 10 3R Ui & dad & =
T g Y SR &1 g HeAT 39 I W g8 STgl Ueh SATTH! STATefig aRatsT & foiw Hidst fevie wic s FAmior fasar s et 81
Ra¥é & garfarer gferd & ary-are AnTiRes GR&M ae, SrachHl, qHehedhH! 3R IS TuaT Ufdfehar a1t & SiFdl Afed o goiraai
A & 2 6 sifent Y demer a @ off | T A Rl 7 araet aafaadt & @y i f[RIf ok gae enfadi vd are safeat &
RS @t 3T 7T Farmast &1 +ff feror #im g1



Vocal TV, Online News, 14/03/2026

NATIONAL HUMAN
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Source: https://vocaltv.in/national/nhrc-notice-five-state-
govtphp/cid18360466.htm

By VocalTV Desk | Mar 13, 2026, 14:56 IST

2 faeeft, 13 7 (R.4.) | it AanferR S (TruasmRet) 7 der & aruar cafaaa &Y aed) Twen ok 3% gt # U &
fARTRITSTTe U W g1 3@ ST 8| AN 3 §9 HIHA 1 Wk A1 oid §Q (98K, 33, AHTHT, HERTE 3R ISR & g
gfeal sk gfer Agmesre! (Soid) @t Fifea SRt o &t TaTe & iR fiega Raré #ift &1

ST A gama foh 9 A 2026 i gen Hif$ar RUd & R AE sraRre SifHcia &GRY (TSR & SHichs! & Udl Ierdl & foh AFg
TR & Sfeehan AT 3if3em, fOgR, deHT SR 7gRTE # gof fohg MY &1 fohemR &l avendt & ATcl | SiifSem aad omi &1 39 a5
fagR &1 fepenfal & aeerdt & orer & gad aifdles amet oof fhg 71Q €1 7 g 2 136 571 a=al ot offm 7, a1t 911, dargf eik
3 313y AT 7 et ST 81 fgR # 2013 @ & 11 &1 g1 aTet 12-14 §IR THLET Afdkial & Aal d § a1-fagrs @t g
ST ST 9ahT &1 578 & &8 9 B

ST 3 RUiE & emuar aafaaa, fAdwe st &t gedt T @ fRued & fAw 3311 77 uarfad went ik Tt § &= wreal &
ATt Afeaat 6 Ry R Fdian ifrha ares off Sucse e o fRder a1
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faeeht & gatar Afgersii @ se@edh! ®R NHRC T, forn @d: d@9m; et gfera @ aift Rald

Thread starter IANS

Start date 37T 4:45 PM st

31T 4:45 PM &5t

S facett, 13 A1 | 321 Y ot g et & Aredia TR games # gatR Afedr & @1 gu siiia @dgR ok ARdle & A §
TG AR SN (THDSRYY) = w@d: 9= foar

TIGTSRE A Ig SR 370 TiLTeT HifSaT Ta g8t WR &1 8, s vl 7T & foh AMaTf9eR ST 3 39 OR UeheuT R @d: 9
e feeht gfore ot Aife S fomam 81

ST A feett giore @ Al & §f 9rg & iR Stare 71 g1 59 R & wia w9 € difgdr & @red iR 3« de 39 A § R §o
HRATS HY TS 8, 39H IR A T THIhRY 7l 7 &

£ ST, ST I aX & ST I 718 URe & geT o IR & Y T THepRt & 78 81 TIYFSIRE o gdTieeh, et & Aredg TR
gl | AR & e Afgerel &R Uk ! o1 Tg Siemtei feuuft & wgt o, forenT g afgemait 3 farty fakar ok gadh arg gt
f&fa ardie # g gt 13|

agl, AFETSeRR AT = Hifgar Ruié o garelt 3d gu el fob ag we1 10 AT i g, STa GifSdr 3u- o Sl & H1Y Teh UTeh #
JER o 381 off, aft a8t W HiS[E dgehl & Ueh g A 39 W Y fewft i, fSreent 35 foxte foka

S99 U, AUTerd & GEawial hIARTS & AT 3 39 "eaT Y a1 aed gu as el & wed shrarg &t A Y of 1 3 erom
Tteret HifSAT TR g5l UR U &l §U el AT foh 9 | galwR & @l IR IR-R 81 38 gHell & § agd 3mgd g1 facedt & drehd &hic
& UrH AfOIGR 3R 318H & gHIR &1 Al UR 3T ARIRe gHetl dga ety 81 F%ita Iafis &t amr= fRafa 18l A s anfge efik
T 59 [T RaTs et arfeq | F Sifem Rt @ amrg o g s & gl drars &
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Dainik Bhaskar, Online News, 14/03/2026

NATIONAL HUMAN
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Source: https://www.bhaskarhindi.com/other/uttam-nagar-hatya-mamla-

manavadhikar-aayog-ne-liya-sangyan-dm-aur-police-ayukt-ko-notice-
1264320

T AR EAT HHAT AHANSRR AT = fofam |37, Siqr ok gford mged o Aifed

13 Mar 2026 4:45 PM

feeett & 39 TR # et & 37 §8 T Jadch ol g1 & AT # AERI AR SR = A T §1 ST 3 36 Aet f 7R
A gu ufeaHt faeett & fSien AfSkde oiRk fieett & gferd smgert ot Aifed SR fohan 81 &1 81 39 3 |warg & iR shrars Raré
i 21

78 faeett, 13 AT (IMEYUATH) | faeedt & I TR H glell & fa g8 Teh gaeh chl §AT & A H AT AFENSHR STANT 3 A fera
&1 ST 7 39 A ot 1R AT g ufa et & e afoge ofik fieeh & gforw smged ot Aifew ot fopam 81 sy @ @ &t
g & iR Pprars Raié arf g1

gg Aifed 12 AT ot SIRY fohaT 11 STTINT & WgRIeh ISRER (1) i 3R ¥ SR U | hgl T & foh 6 719 2026 i Ui fRYeprad
I 12 AT St AN & GHeT @1 1T AT| fAhraa i URfNe SIig & 18 N 3 38 AFaTAahR] & ATfad Seeias I AT H-d
§U HRaATS e ol (Aofa fora | R # SiRia e ma & fob 4 Are 2026 ot giet! & fae faeet! 3 399 7R aireh # 26 avfa v
f&g afeid gae &t o i = axgHt @ fOers o g o 1 I T @ {36 a8 ge gielt @e & R U & Bie usH § % gT U
Arelt faare & a6 g3 |

fRIPRId & SITER, Bt o R TTed! § U U8+ R & URART & ofia hggH! 8l 15 AT 918 & Jach & URAR i 3R § AThT oft AT ot
TS off, AfShT ORI 2 6 36k STarsig HIHeT 21id el goT | ST T g foh St o a1e # ST gaes oA qufear argd & B dle 8T oI,
ot Rl 15 & 20 @NTH o g A 39 W gHeT e 3Tl

AR A AT IR W ¢, UeeR 3R dlig i e & Jaeh W gHT [haT| 39 g H Jaeh THR U § gRIe gl 171 39 galTol & felg
IIT & ST 7T, @feh SURIR & SR 39eh! Hid 81 TS|

fApraderdt o 59 AT & AFAT SR STANT T §EI&IT e bl Ji7T i &1 T1 &1 a5 Y ohe1 & o g i FAsaer st &1, aeft smifoa
hI U o Ik [EGWATh ST hRaTs I SY, Wifed gRaR ! grem gt Sy 3R 3¢ Sfad Famast f ugH fovar Srg

HAHATASR AT & Fa& fgich I hl Srearsra arefl fis 3 g9 AHet # AHaTfdeR TRervr sifafags 1993 &l arT 12 & dgd
G forar g1 ST 7 S Aifew & e fova g fob Sor & Toft & & AaTfaeRY & ke 3R 38 derar &= i Rt ST 6 g
T gt ST & AT § ST & Uty fAfaet i S erfaaat oft €1 s 7 fSve weme= ofik gfor ot fAder faan & o 53 amat
T 3R fFsaer S aers S| ST & GRH a8 Afead fohar SiTg o 59 Sfdd srawre & enfier aeft il i ugam &t 3R & &
ITIR 37 &A1 HRaTs hY STQ | T 3 g off et & foh Ifeh difed uRar & agw 50 A & 31gH 7aTg gt ¥ahd &, safay
JTEhT TRETT ST TR fohall SITY 3R Teed U UR 38 Srad TRET HadT dhels SIY| $9% Sfaran, 3T = fAder faar & fo ger & 52
ot Henrfaa Tl ol grfera war sma

ST 7 gt & foh Tierer Hifear o 39 gea1 @ 2 St off wiet a1 difsat varika gt <8 §1 38 ot Sia goid! grfea o ifh 318
HRIAH AT 3 HE@U! §1ed &1 Tehd g SMRANT = gfelw ot ag +ft fAder faan & fos gearere & smaure it geft St i 6
oSt 3ehgl o 39 GRIGT 3@ ST, d1feh ST # #ag e I | a1y 81 ag ot gRfeaa fovan Sy foh gemere ot S avg @ gRfara
fohaT T BY 3R a8l & It St BRI F1ed ST 1T 1| 379 Jnferdt & e, )R & [erme, gae # geaame foeg T4 weer, e ar
3 XY 3R 3= Hifden d1eg anfaet g1

SN A gt & b 31 goft aredl oY danfae asies @ ST & forg Wrféra fasar ste | aHarfder sma 7 ufsadt fieeht & e afSee
3R et gfere smgaa @ wvet @ 6 3 50 At & i 18 wrars di favga Ratd gt Twarg & «ftar s @t A
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Source: https://www.bhaskarhindi.com/city/mumbai/as-the-number-of-
missing-persons-increases-the-nhrc-issues-notices-to-the-chief-secretaries-

1264379

HITT T AT @A chl T H TaIae], TTTHINRET 3 AgRIE A Ui 15dl o 4 Fiad 3R Sisiidl &bt SRt Aifed

13 Mar 2026 6:28 PM

A dEht & STfdhan ATet ifSem, fAgR, AeTHT, TSI 3R AgRIY | GSf ATddT g1 aTel @il chl T | Jaldet AgRTE T8d
uig Treal & g afg ofk ieidY ot St fa ifes Sy

New Delhi News g1 ATHaTfIhR SINT (TTTGSRT) = STUaT 11 dTet T hl T&AT & detasl 3R 3-1ehT UdT eiT+ ah e} TR
R W G314 forar 81 ST 3 AgRTy, IeTerH, fogR, aifsen 3R der #AgrTy & g afaal ok gfos AgiAaeren (Steii)
e IR R & TTE & iR 39 A R faeqa Rald 7if 81

ST 7 fogr & af 2013 & g aW 12,000 & 14,000 &fFdi & amaar g+ € et Hifsar Rul 1 @a: 93 ad gT 3 eH o[0T &
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